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Revocation of President’s rule in Bihar

Ramani, Shri K.

Ranga, Shri

Roy, Shri Chittaranjan
Saboo, Shri Shri Gopal
Samanta, Shri S. C.

Satya Narain Singh, Shri
Sen, Shri Deven

Sen, Dr. Ranen

Sczhiyan, Shri

Shalwale, Shri Ram Gopal
Sharma, Shri Ram Avtar
Sharma, Shri Yogendra
Shastri, Shri Prakash Vir
Shastri, Shri Ramavtar
Shastri, Shri Raghuvir Singh
Shastri, Shri Shcopujan
Shastri, Shri Shiv Kumar
Shiv Charan Lal, Shri
Shivappa, Shri N.

Singh, Dr. B. N.

Somani, Shri N. K.
Somasundaram, Shri S, D.
Sondhi, Shri M. L.
Sreedharan, Shri A.
Subravelu, Shri

Tyagi, Shri O. P.
Vajpayee, Shri A. B.
Vidyarthi, Shri R. S.
Viswambharan, Shri P,
Viswanatham, Shri Tcnneti

MR. SPEAKER : The rcsult* of the
division is : Ayes 159 ; Nous 106.

The Motion was adopted.

Mr. SPEAKER : In the afternoon we
will take up gencral discussion of the
railway budget. Now wc will adjourn
for lunch.

12.58 hrs.
The Lok Sabha adjourned for Lunch
til! 14 hours of the clock,

The Lok Sabha re-assembled after
Lunch at five minutes Pass Fourteen
of the Clock.

[Mr. Deputy Speaker in the Chair]
REVOCATION OF PROCLAMATION
IN RFLATION TO BIHAR

THE MINISTER OF STATE IN
MINISTRY OF HOME AFFAIRS
(SHR1 VIDYA CHARAN SHUKLA) :
1 beg to lay on the Table a
copy of the Proclamation issucd by the
Prcsident on the 26th  Fcebruary, 1969,

" *The following M=mbors also recorded their votes.

AYES : Shrimati Sharda Mukerjee.

NOES : Shrimati Nirlep Kaur, Sarvashri

Budget Rly.—Gen. Dis.
revoking the Proclamation issued by him
on the 29th Junc, 1968 in rclation to the
Statcof Bihar published in Gazette of
India dated the 26th February, 1969, under
clause (3) of article 356 of the Constitu-
tion. [Plucrd in Library. Sce No.
LT-139/69].

14.054 hrs.

RAILWAY BUDGET - GENERAL
DISCUSSION

MR. DEPUTY-SPEAKER : We shall
now take up the Railway Budget......

SHRI S. M. BANERJEE (Kanpur)
Sir, 1 rise on a point of order. 1 invite
your kind attention to Rule 340 :

‘““At any time after a motion has been

MR. DEPUTY-SPEAKER : We are
getting  an  opportunity to discuss the
Railway Budget.

SHRI S. M. BANERIJEE: I am telling
you the reason.

SHRI RANDHIR SINGH (Rohtak) :
He has not seen the Rajdhani Express.
Otherwise, his cyes would have opened.

SHRI S. M. BANERIJEE : Sir, we arc
discussing the Railway Budget now.
Kindly hear me. What I am submitting
is ncither irrclevant nor frivolous.

SHRI SHEO NARAIN (Basti) : What
is the question ? Should the Govern-
ment withdraw the Railway Budget?

SHRI S. M. BANERJEE: 1 am
speaking under Rule 340.

The Railway Minister, Dr. Ram
Subhag Singh, is going to initiatc the
discussion on the Railway Budget. The
discussion on thc Railway Budget will
continuc for 10 hours. From Ist of
March, 1969, the Rajdhani Express is
going to be started.

SHRI K. N. TIWARY (Bettiahc) :
What is the subject before the House?

SHRI S. M. BANERJEE: I am
coming to that. 1 am very happy that
the train is starting from Ist March, 1969,
from New Delhi to Calcutta. It will
stop at Kanpur station for 10 minutes.
But it is must unfortunate that no passcn-
ger will be allowed cither to get down or

Janeshwar Misra, Kedar Paswan,

K. K. Nayar, C. C. Desai and S. K. Tapuriah.
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ta go in. kK is a great injustic done to
11 lakhs of pcople of Kanpur.

MR. DEPUTY-SPEAKER :
all. Kindly resume your seat.
understand you.

SHRI S. M. BANERIJEE :
hear my argument.

MR. DEPUTY-SPEAKER : No argu-
ment please. I have followed it.

SHRI S. M. BANERIJEE : I cannot
discuss it in the Railway Budget because
the mischief will have already been done
cn the Ist of March, 1969. I want the
House to be adjourned to discuss the
matter. It is a very serious matter.

MR. DEPUTY-SPEAKER : Please
resume  your seat. I permitted you to
raise the issuc because I thought it was
somcthing relevant, If you want to say
somcthing, you welcome the starting of
the train and, if there is any inconvenicnce
causcd or any addition is to be suggested,
or any change in the time-table is to be
suggested, the Railway Minister is always
prepared to listen to you and, il it is
reasonable, he is recady to concede.

SHRI S. M. BANERIJEE : But it will
start on the Ist of March. Does he
want the satyagraha to continue ? Does
he want the people of Kanpur to conti-
nuc their satyagraha ? Let him say
that hc will accommodate the pcople
of Kanpur. What is his objcction ?

That is
I have

Kindly

MR. DEPUTY-SPEAKER May 1
request the Hon. Minister now to cancel
the stop at Kanpur so that there will
not be any difficulty ?

THE MINISTER OF RAILWAYS
(Dr. RAM SUBHAG SINGH) : I am
not prepared to act under any threat

whatsocver,  (Interruptions )

SHRI S.M. BANERJEE : [ have
not heard the Hon. Minister. What did
he say ?

MR. DEPUTY-SPEAKER : Now,

Shri S. M. Banerj:e may resumse his seat.
Usually he raises something of immedi-
ate importance, and, therefore, I had
allowed him.

SHRI S. M. BANERIJEE : This is of
immediate importancc:.
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MR. DEPUTY-SPEAKER : This
matter can be settled with the Hon.
Minister.

SHRI S. M. BANERJEE : What did
the Hon. Minister say ?

MR. DEPUTY-SPEAKER : He has
said that he will not yeild to any
threats.

SHRI S.M. BANERJEE : There is
no threat. We are not giving any threat.
It is a matter affecting 11 lakhs of
peoplc. Are they going to have a
Viceroy’s Special ?

oY g0 o FrET® (TATIR) - Y
FAA FIHET F1T a7 & | FAIL
F o1 gy vaver faqr fegve o &,
fom Y ¥ aFToT @ & |

SHRI S. M. BANERJEE : My Hon.
friend has said som=thing very bad. He
is only intcrested in raising his
salary and nothing clse in this House.
14.12 hrs,

PERSONAL EXPLANATION BY

MEMBER

SHRI VASUDEVAN NAIR (Peermade) :
On a point of personal explanation. On
the 2ist of this month thcre was some
chargz and counter-charge betweecen two
M:mbozrs, namsly Shri Bal Raj Madhok
and Shri Ebrahim Sulaiman Sait and
some of us had intervened in the course
of that and made som: remarks against
Shri Bal Raj Madhok. I was not here in
the Housc at that tim: when Shri Bal
Raj Madhok, after going through the
records, withdraw the remarks that he
had mad: against Shri Ebrahim Sulaiman
Sait. I had made soms remarks against
Shri Bal Raj Madhok, and am told that
it will be good if I withdraw those
remarks. I am prepared to withdraw
those remarks.
14.13 hrs,

RAILWAY BUDGET--GENERAL

DISCUSSION — (Contd.)

SHRI RANGA (Sri Kakulam) : I
rise to a point of order in regard to the
10 pr cent increase that have been made
by a more exccutive ord:r from the
Railway Board on passengers’ luggages
and beddings. This is not the first
tim~ that this has been done. Thrice
beforc such enhancem-ents had been
mad:. My Hon. friznd Shri C. C. D:sai
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from our party who will be speaking for
our party will be saying something about
the extrotionate manncr in which rates
and freights heve becen increased in the
earlier ycars, and on top of it the
exemptions which had been prevelent
for generations have come to be given
up in regard to passengers’ luggages,
parcels, beddings, baggages and so on.
Not beinz content with that, just a little
morc than a week before the railway
budget was to be presented here, Govern-
ment had thought it fit by an ukase to
raise by 10 per cent the luggage chargss;
they had rcmoved the cxemption and
also raised the surcharge by 10 per cent
on passcngers’ luggages. According to
me, this is an unconstitutional
thing.

Secondly, they have not cven men-
tioned it in thc railway budget. If
they had mentioned it in the railway
budget spsech and had asked for the
parden of this House, there would have
been some cxtcnuating fact about it
But they took it for granted. I think
my hon. fricnd had been wrongly advised
by the Railway Board. The Railway
Board knows how to get hold of
Ministers, Ministers of State and D:puty
Ministers, and unfortunately  just at that
moment my hon, friend had to father
the budget which  had alrcady been
mothered by somebody clse, so much so
that he had no chance of examining the
constitutional position.

I am raising this point from the point.
of view of parlinmentary  proprizty.
From the constitutional point of view
as well as from the point of view of
parliamentary propricty, I consider this
to be a very bad move that  Government
have made. My hon. friesnd wanted to
have a cheer from the House when he
said that he was not raising any fri:ghts
and fares this year. But actually what
had happened was that just before the
budget was presented here, the charges
on passagers’ luggages had becen
increased.

This is not the right way to approach
the House. The Hon. Minister had
taken over this portfolio just a few days
before, and, therefore, this unfortunate
thing has happ:ned. But I would
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request you to advise the Hon. Minister
to see that such things are not done in
the future, and Parliament is shown
greater respsct, and the Hon. Minister
should also be advised and cautioned to
see that the Railway Board does not
play these pranks and  tricks on
Parliament as well as the Hon.
Minister.

DR. RAM SUBAGH SINGH: I
shall reply to this point at the cnd.

MR. DEPUTY-SPEAKER : I think
the Hon. Minister may be permitted to
reply to this point at the end of
the general debate on  the railway
budget.

SHRI RANGA :
now.

He must reply

MR. DEPUTY-SPEAKER : As the
hon. Member himself had stated, he had
come on the scene only a few days

before, almost just on thc previous
day.
AN HON. MEMBER But he is

a fully grown up man.

Dr. RAM SUBAG SINGH : But
it has been already announced, and 1 do
rnot want to make any commcnt on it
just now. I shall rcply to the point at
the end.

SHRI RANGA : The House should
have been shown greater respect.

DR. RAM SUBAGH SINGH : Now
that the hon. Mcmber has raised this
point, I shall give a fuller and regular
reply later.,

SHRI DATTATRAYA KUNTE
(Kolaba) B:forc you d:xcid: this
point, 1 would like to submit oac thing.
A specific point has been raiscd. When
the specific point is there, to mix it up
with thc reply to the general debate
would rot be a propsr procedurc. This
is not a speccch of Shri Ranga 01 the
railway budget. A specific point has
been raised and the propsr procedure s
that the hon. Minister should reply to
that point just now. (Interruptions)

MR. DEPUTY-SPEAKER : Pro:edu-
rally, Shri Ranga has been perfectly
within his rights in raising this point.
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SHRI S. M. BANERIJEE : Shri Sheo
Narain has becoms a mobile nuisance.

SHRI RANDHIR SINGH: On a
point of ord:r. Can a Mzmber...

MR. DEPUTY-SPEAKER : Shri
Dattatraya Kunte is already oa his legs
on a point of order. I shall listen to
Shri Randhir Singh aflterwards.

SHRI RANDHIR SINGH: I am
o0a a point of ord:r about his spcaking.
Can an hoa. M=mber speak whilc cating
batel leaf 7 I want your ruling on this.
The hoa. M:mber is cating betel leaf
and he is sp:zaking here. Is that
parliamentary ? It is contempt of the
House, according to m:. Kindly give
your ruling on this.

SHRI S. M. Bancrjee : He is not
cating, but chewing.

Y oz fag . 15 9w a&w
gT, T IS, w_Ted A agw AGY
T GFAT & | FAT FgT 9 9 @
gram AT A EsN g1 & W a%
AqAY T =JTEAr g |

MR. DEPUTY-SPEAKER : I am
giving my ruling. So long as chewing
of pan, whilc an hon. M:=mber is spcak-
ing, do:s not obstruct the speech or it
is doae in such manncr that it is not
likely to create any noisc before his
neighbours, it is all right.

SHRI RANDHIR SINGH : It is
coantempt of the House.

SHRI DATTARAYA KUNTE : Shri
Ranga had made a point, and I would
like the hon. Minister to reply to it,
on the procedural aspect of it, just
now.

It is true that the budget might have
been preparcd carlier, and it migh have
even gone to the press. But a little
correction could have been made and
the facts could have been put squarely
before the Housc. The hon. Minister
has mad: a statement that the farcs and
freights have not changed but the fact
remains the other way round. So, a clear
explanation is necded on this point.
The increase may have been according to
the rules, but I am not concerned with
that now. I would really suggest that
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procedurally an answer is called for at
this stage.

MR. DEPUTY-SPEAKER : 1 fully
agree with the hon. Minister so far as this
specific point is concerncd. As Shri
Ranga himsclf has said, the hon. Minister
has not been responsible for what had
happened before. The Budget had been
prepared before assumption of office by
him in this portfolio. All the extenuating
circumstances were mentioned by Shri
Ranga. It is a valid point that hc has
raised, and therefore, I had permitted him
to raise it. But the Hon. Minister might
reply at the end.

DR. RAM SUBHAG SINGH (Sabar
Kaulha) : You are right. Therefore, no
question of my replying now arises.

SHRI C. C. DESAI: In the recent
reshuffle of the Council of Minister, not
onc Minister or Dceputy Ministers was
dropped nor onc new Minister or Deputy
Minister was included; it was mercly a
shuffle like a pack of cards, but onc or
two good things have happened in
this where  we feel that round pegs have
gonc into round holes; the Rai'way
Minister is onc and the other one is my
hon. friend, Shri Satya Narayana Sinha
the Minister for Information and Broad-
casting and Communications.

We congratulate the Railway Minister
except that he has inherited a situation
which he will find very difficult to justify.
It is a matter of national tragedy that our
p.ople or public opinion have got re-
signed or reconciled to cconomic and
political impositions, particularly in the
matter of taxation, without much protest
although we just had a mcasurc of protest
before us this afternoon.

The phenomenon of escalating taxes
in cvery budget has bccome 50 common
both in the matter of General Budget
and in the matter of Railway Budget
that pcople have taken it for granted that
this must happen. So, when the Railway
Minister announced that therc would be
no increasc in fares or frcights in the
new Budget, thc Housc haved a sigh of
relicf, but let me add here a classical
warning which is in Latin and which I
can translate in  English. It is
Timeo Danaos et Dona Ferentis. 1t mcans if
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‘I fear the Greeks when they come bearing
Bifts.” So, when the Hon. Minister says
that he has ro ncw taxes, we do rot take
him at his face value, particularly when
this action has been preceded by an un-
coastitutional impo-ition of increase in
passcnger luggage farcs. They all knew,
whether it was he or some other Minister;
it is ro use the Minister saying that it was
done by his prud:cessor....(Interruptions)
Mr. Poonacha, wtom he replaced, al<o
said in arother conncction that he was a
new Minister and, therefore, he could not
answer onc of the points raised. This is the
tragedy of making the shuffle on the cve
of the Session—both of Ministers and
of Sccretaries; the result is that nobody
takes any responsibility for any action
and nobody will come before the House
with a clean mind.

As regards the gift of no--taxation or
relicf from any new increasc in fares and
freights, let us examine what the correct
facts arc. In this conncction, may I
quotc a statcment made by Mr. G. M.
Modi, President of the Federation of
Indian Chembers of Commerce and
Industry, in an interview, published in
the Hindustan Times of 21st February ?
He said as follows :-

“It was only a few days ago that the
Railways increased passenger luggage
charges by 10 pzr cent. Earlicr,
from November 1, certain freight
rates such as those on coal w.re ra-
tionalised."”

The word ‘rationalisation’ is very im-
portant because in the namc of ration-
alisation, everything is done, including
fresh imposition of taxcs. It resulted
in higher charges, particularly for
long  distance of 800 kilometres
and above. Now, the Railway
Board has indicated furthcr revision of
the farc and frcight structure to bring
about rationalisation. 1 want the House
to bc warned of this seemingly innocent
word ‘rationalisation’ behind which the
Ministry has, 1 am afraid all kinds of
nefarious designs. It is a fact that the
Railway Board thought it proper to by-
pass the authority of Parliament, parti-
cularly when the Railway Budget was
due in a few days. So much for Shri
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Mody’s comment. My leader has just
added his word of protest "against the
procedurc adopted and we hope that
this will be the last time when such
proccdure would bz adopted for revising
farcs on the eve of the railway budget,
without obtaining propsr sanction of
Parliamont which is the prop:r forum
for incrcasing any tax or freight rates
or any impost on the tax payer and the
public. They cannot throw dust in the
eyes of all pcople for all time. They
may think that they did in the past on
such occasion and say : what can they
do? They will just shout or protest.
But Parliamznt has also changed and the
country is changing and you sec it from
State to Statc. This kind of action is
uncalled for.

DR. RAM SUBHAG SINGH : Now,
you are being grabbed by the Con-
gress.

SHRI C. C. DESAI: I shall now
turn to the budget statistics. It is cal-
culated that the goods ecarnings will
increase by Rs. 55 crores over the cur-
rent budget and nearly Rs. 100 crores
taking into account thc budget of
1967-68. What is the basis for this
optimistic survey or asscssment 2 What
is the foundation for this facile assump-
tion ? Is it that there was an incrcase
of five million tons in the first nine
months of the year over which it is
now postulated that there will be an in-
creasc of cight million ? This assump-
tion cannot bc borne out by an ac-
curate analysis. After a carcful analysis
of thc budget books, it would app:ar
that there was not much evidence to
prove that there had been that industrial
revival which alonc would be responsi-
ble or could account for an increasc in
the revenues of the railways. For in-
stance, of the 5 million tons which is
apparently the starting point of the
Ministry’s calculation, 2.10  million
tons is for coal, one million ton is for
iron and steel and only 1.38 million
tons is for the other items, particularly
food, of which 1'7 million tons moved
by railways from Punjab and western
parts of the country after a bumper
harvest, which you cannot expsct every
year. Notwithstanding that some minis-
ters are proclaiming from house tops
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that there has been an industrial revival.
The position is not so acute as it was
at oae time but there is no reason to
think that permanent industrial revival
has taken place, particularly now when
another Government has come into
bcing in West Bengal. There was in-
dustrial recession in that part of the
country last time and there were 1ts
repercussions in the rest of the country.
People feel, that judging from past ex-
perience, there may not be a  fair deal
1o industry and pcople connected with
industry in that State. This fear may
or may not be justified but the fear is
there and it had been expressed in the
papers. Therefore, 1 say that thesc
calculations and assumptions by the
railways are more in the nature of
wishful thinking ; they are shadow with-
out substance. The position in respect
of passenger fares is an accurate index
of the railway carnings. Passenger
earnings have fallen from  the
anticipated figure of Rs. 266 ciores (o
Rs. 262 crores. Obviously the reason for
this is the operation of the economic law
of diminishing returns, because of the
imprudent and unnccessary surcharge on
passenger fares introduced last year.

Since the railway budget must be balan-
ced or burst, you have to do something if
the expectations of increased revenues are
not fulfilled. In other words, we must
look in the direction of cconomy or
retrenchment.  Where is it possible ?
To avoid any further mid-term incrcase
in passenger fares or freights, the only
main head under which economy can be
and should be effected is the staff and
personnel.  According to the booklets
supplied by the ministry itself, the staff
had increascd from the modest figure of
9,14,000 in 1951 to 13,63,0000 in the
current ycar—an incrcase of 45 per cent.

SHRI INDRAIJIT GUPTA (Ali-
pore) : What about increase in
mileage ?

SHRI C. C. DESAI :  As compared
with the increase in servicese, mileage,
stations and materials, this increase in staff
is absolutely out of proportion and it is
this basic factor on which economy must
principally be applied ;
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SHRI NAMBIAR (Tiruchirappalli ;
Leading to more accidents !

SHRI C. C. DESAI Too many
cooks spoil the broth. Too many people
working at cross-purposes will create
accidents. I am saying this to
avoid accidents. We have plenty of
development and our people can
bz absorbed in the decveloping
cconomy. It is not nccessary that
over a single picce of job, there should
be more men than necessary. I hope
this will be accepted cven by the
communist party.

This contention is borne out by the
fact that 45 per cent incrcasc in  staff
has not been matched by any correspond-
ing cxpansion in lines, stations, materials
and services.

SHRI RANGA : Or
safety.

efficiency or

SHRI C.C. DESAI : Every ycar we
have been told that cverything is being
mechanised in the railways and we are
on the road to mechanisation.  If that
were so, there should be a further possi-
bility of rctrenchm:nt in staff,  But that
is not forthcoming, because the railways
there also arc undzr pressurc from the
people below.  With this enormous ex-
panditure on me:chanisation, there should
b: some return by way of saving on
staff.

Any incrcase in staff has also to be
measured against the per capita  cost 10
the cxchequer.  Here, the railways stand
condemned by their own publicatioas.
The minister himself has confessed that
expenditure on staff accounts for 66 per
cent of the running cxpznses, with an
increase of Rs. 11.23 crores this year, at
a coascrvative cstimate, which may not
take all the grounds into account. I
scc that because of certain developments
regarding dearncss allowance, there may
have been some incrcasc in cxpenditure,
but what we want is cconomy in the
number of personnel and not cconomy
in terms of remuncration of cach indivi-
dual worker.

SHRI INDRAJIT GUPTA :
about cconomy in officers ?

SHRI C. C. DESAI : So long as that
economy does not apply to Members of

What
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Parliament, you can apply it to officers
all rightt I am no longer there.
The average Per capita natioaal
income is approximately Rs. 461 per
year. The corrcsponding average national
income for a railway employec in 1967-68
was Rs. 2732 with an additioa of Rs. 161
for rail cars and other facilitics like
generous facilities for free travel, the
like of which very few of us enjoy, 0a a
scalc unprecedented in any other form
of public enterprise.  Taking all thess
factors into consideration, this spooa-
fecding or fecatherbedding should stop
and I hop: the Railway Minister, stroag
as he is, should be able to scc that
something cffective is done. If nezcess-
ary he can appoint a Commission to go
into this matter and whatever he wants
to can be donc as suggested by the report
of the Commission.

I will refer to some matters regard-
ing operational efficicncy or improvem:nt
in the opecrational cfficiency. The miin
subject that comes up to my mind in
this conncction is double tracking. It
is onc of these m:asures which would
enable the best utilisation of existing
facilitics and rolling-stock. What is our
record in the matter of double-tracking ?
At present only 17 per cent of our total
mileage is double track while it is as
much as 63 in Francc and 50 o) the
German and Japancse systems. W have
a considerable leeway to muake up. |
suggest in the apportionment of priori-
ties it should get the highest priority.
It will give you a better ulilisation of
existing facilities than any other factor.
This is a measure where except for the
extra cost there is no forcign exchang:
involved and that is another important
consideration. It should be possible
to find the funds required for double
tracking either by reducing or diverting
the present provision of Rs. 118 crores
for rolling-stock. This is putting cart
before the horse. B:fore you have
enough rolling-stock what you want is
increasc in track facilities so that you
can make the most effective and best
possible use of the rolling-stock available.
Even dicsclisation should take sccond
place as compared to double-tracking.

Sometimes one wonders for whose
benefit the railways are run, whether it
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is, as my hon. friend said, for the
Moghuls of the Railway Board or for the
great Moghul of the Railway Ministry or
for the staff (Interruptions), or for
the long suffering public which bears the
burdea of farcs and freights.  Provision
for passenger amenities in the budget is
only Rs. 4 crores as against Rs. 8.14
crores for am:nities to staff. The total
staff is 13 lakhs working for the benefit
of the railways, for the bznefit of the
nation. What about the nation itself ?
Everybody who travels by railways knows
about it. I wish that the Railway Minis-
ter would at some time like the old
Prince Haroun Al Raschid go incognito
and travel by railway. Either he should
grow a beard or put on a mark. Let
him sec for himself what kind of over-
crowding is taking place in the trains.
Let him try to sece if he can enter the
bathroom of a train. Only by going
incognito he can sec how cven the
meanest amenitics are denied to passen-
gers, how much dust and dirt is there in
the compartment and what punctuality
the train keeps. I am  not making
this suggestion light-heatedly but in all
scriousness. I hope the Hon. Minister
will change his form, change his dress
and look and travel by a train, if not
from Delhi from tome way-side station
and sec for himself the conditions
obtaining in the railways. If that is
done, 1 have no doubt that cvery passen-
ger in the country will get what he
deserves and what he should have.
Over-crowding, insanitation, unpunctua-
lity and danger to life, thesc are things
which one has to sec to be convinced
about them.

As somcebody said, today to travel by
train is more risky than travel by air or
some other means.  Apart from being
risky, it is certainly more troublesome
and nauseating. Instead of travel it
becomes a travail.

1 do not want to give thc figurcs
about over-crowding, particularly in
suburban trains, even passcnger trains,
throughout the country. For instance,
there is an increase of 33 per cent in
the non-suburban traffic and 16.4 per cent
in suburban traffic without any addi-
tional facilities to carry this additional
load of traffic. Similarly, punctuality
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figures also'do not reflect credit on the
working of the railways. The ratio has
fallen from 84.76 in 1965-66 to 75.90 in
1967-68.

In connection with accidents, may 1
bring to the notice of the Hon. Minister
a recent case in Gujarat ? At a place
called Tetoda, a train was allowed to
pass and run over passengers who had
given notice that they were going to do
satyagraha and that they were not
going to move out of the way. The
instructions from Decthi were that the
train was to stop at both places. In
spitc of that, the driver or whoever was
in charge of the train, after passing that
station, ran over thosc people doing
satyagraha. One dicd on the spot and
the other died later on.  No investigation
has been made and no inquiry has been
carried out.  Although we brought this
specially to the notice of the then Railway
Minister, nothing has becn dore. I
should have thought that the Railway
Minister, instcad of thinking that he
has washed off his hands of the Railway
Ministry, instead of thinking that he
has got rid of this bad rubbish, he
should have found a little time to be
present in the House when the railway
budget is being discussed because what
we are really discussing is the acts of
omission and commission carried out by
him as Minister at that time.  That
much about accidents.

Then I come to another feature which
is very common in railways, and that
is pilferage. It has reached such tre-
mendous proportions that losses running
into six figures are accepted as a matter
of fact, as a matter of resignation in
railway centres like Howrah, Mughal
Sarai and Bombay.

Coming to catering and sanitation,
they know that the catering arrangements
are bad. So, they appointed a commi-
ttez. But of whom? Only Congress
M:mbers? How are the Congress
members alone qualified and competent
to advise on catering ? Though four or
or five Mecmbers of Paliament were
appointed to that committce, all of them
were Congress members. How is it that
Congress members alone have know-
ledge of catering ? Were they trained in
some school of catering or somewhere ?
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SHRI S.M. BANERIJEE : Congress-
men are good cooks !
SHRI C.C. DESAI This is the

kind of trcatment which they give to the
Opposition and the Prime Minister has
the temerity to stand up in her scat and
say that she wants the co-opcration of
he Opposition parties ! It is a little
committez on catering but they must
appoint only Congress men and women |
Becausc they get their TA and DA, that
is why perhaps they appoint only Con-
gress people on thesc committees. 1
want this to be examined. 1 brought
this spccically to the notice of Shri
Poonacha at that time.

SHRI R. D. BHANDARE (Bombay
Central) : This is too cheap a
joke.

SHRI C.C. DESAI : Very well. I
will lcave expensive jokes to Shri Bhan-
dare. I believe in chcap jokes because
that is a joke that he will enjoy and that
he understands.

About the Railway Board, with the
little cxperience that 1 have had of the
administration, 1 feel that there should
be a buffer between the Minister and
the Board in the scnse of a Secrctary
not derived from the department itself
but from general administration who
will be in a position to advisc the
Minister in respect of the proposals put
up by the Board and not being influenced
by the Board itsclf.  That is such a thing
as fresh, bold, indcpendent advice from
a person of gencral cducation and gencral
knowlcdge. That is a sort of thing that
happens in all the other dcpartments,
even in the States where 1 used to be
Secrctary, in the matter of medical and
public health or public works depart-
ment where the Sccretaty used to be
a civilian. Even when the Governments
changed and the Congress Government
camc in power, they were asked whether
thcy would prefer to have an  Inspector
General of Civil Hospitals as Sccretary
in the M«dical Dcpartment or a civilian
or whcther they will have the Chief
Engincer, PWD, as S:cretary or a sepa-
rate Sxcretary drawn from the gencral
administration and in all cases they
chose the latter course. They preferred
to have a separate Sccretary.  This is not
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in derogation of anybody in the Railway
Board at all. I have great respect for
the officers presiding in the Railway
Board but I am talking general adminis-
tration and as to what is good in the
interest of the Railway Board, the Rail-
way Minister and particu'arly of the long
suffering public which have <0 much to
do with the good running of the railways.

There are one or two things about
Gujarat,  Although it may look paro-
chial, coming as I do from Gujarat I
cannot help referring to them. We want
to know what has happened to the ancient
proposal for a railway from Tarapur to
Bhavnagar. I used to hear about that
railway ever since 1947, When Balwan-
tray Mchta was alive, he tried hard to
get that railway accepted. Even a survecy
was made and a promise was held out
that the railway would be constructed.
Sincc then the railways have fallen on
evil days ; they have bccome bankrupt.
They say that there are no funds and
they are using the available funds only
for strategic purposcs or for industrial
areas, But I make bold to say that
Tarapur-Bhavnagar is an important link :
it is a link which passes through the most
populous arca of Gujarat and you will
have all the traffic, all the revenuc and
all the income that any railway in any
sector can give you. I do hope that
this matter will reccive the p:rsonal and
immediate attention of the Hon. Minis-
ter.

Similarly, there is a little gap-p:rhaps,
the hon. Minister may not even know but
I must refer to that...between Jasdan and
Rajkot. From Jasdan to Botad the
railway has been constructed but  this
particular gap between Jasdan and Rajkot
has been lcft out, almost looks as if
through inadvertence. I would like to
bring to the notice of the Minister the map
of Gujarat (Saurashtra) in which he will
find that there is a little gap between
Rajkot and Jasdan which requires to be
filled up.

Similarly, the Hasan-Mangalore Rail-
way is to be constructed ata cost of
Rs. 28 crores but T am told by my
friends from My:ore State that the work
on that is procecding at a snail’s pace.
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Only Rs. 8 crores worth of wotk has been
done. Although the work was supposed
to be completed by 1972, at the present

rate jt will probably be completed in
1982.

We hope that thc hon. Minister, as
soon as he gets a little more time, will be
able to Jook into this matter and sce that
the work is completed according to sche-

dule and that the money is allotted
acoordingly.

Then, I would like to make a point
about the demand of Gujrat for the
location of the Western Railways Head-
quarters romewhere in Gujarat, prefcrably
in  Ahmedabad. But it docs not
matter whether it is Ahmedabad or
Baroda. Gujarat is a growing industri-
al State. Perhaps, no other Statc
is devcloping so fast industrially
and agriculturally as Gujarat, What
you require is bctter railway facilities
to support the agricultural and industrial
revolution which is taking place in
Gujarat. Why should you have two
Railway Headquarters side by sidc in
Bombay city? I hope my friends in
Bombay will not take amiss if I say
that. L2t cach Statc be content with
one Railway Headquarters., It is not
neccssary that sceveral Railway Head-
quarters should be located in onc place
whether it is Bombay or Calcutta. We
do hope that, cven at some cost, cven
at some sacrifice, the legitimate claims
of Gujarat will be listcned to by the
Railway Board. They are sometimcs
hard-boiled  bureaucrats. 1  certainly
expzct the hon. Minister who has to take
a political vicw of any problem (0 take
into account the feelings, not only the
feelings and aspiratioas, but also the
requirements of Gujarat and see that, in
the near future, at lcast a policy decision
will be taken and an announcement will
be madc that the Hcadquarters of the
Western Railway which runs mostly
through Gujarat will be located in
Gujarat, cither in Ahmcdabad or in
Baroda.

There is one more point of particular
importance which I would like to bring
to the no'ice of the hon. Minister and
that is the strategic areas of Rajasthan,
U.P. and Bihar and also of ecastern
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India, that is, Tripura, Manipur and
Nagaland. Just as we are going to
have an extension of railway into Jammu
& Kashmir State, similarly, on the
eastern side, we must have railways
going into Tripura, Manipur and Naga-
land if we want thesc areas to feel that
they arc part and parcel of India and
that they share in the development and
growth of this country with the sane
conviction as others. In that case, even if
the Railways run at a loss, to begin with,
it is our duty and it is our obligation
to our people that we provide them with
the minimum transport facilities through
railways.

In conclusion, I am reminded of a
cry which rings sonorously down the
corridors of Roman History, ‘‘How long
will thou abusc our paticnce, Cataline ?°.
If we substitute the word ‘Cataline’ by
‘Railway Minister’ Dr. Ram Subhag
Singh though an old-timer in the
Railways is still a new Railway Minister,
you have a cry which will be found on
the lips of millions of our p-ople who
have, cveryday, an occsion to travel by
railways from the place of their residence
to the place of work, from onc place to
another.  You must remember that there
is such a thing as consumer resistcnce
and, once you get into that position, all
your estimates of railway earnings will
go off the rails and you will be much
worse off. Therefore, you must allot
more money for passenger amenitics
instcad of for staff and also you must
improve thc working of the Railways in
the matter of punctuality, in the matter of
pilferage, in the matter of facilitics, for
the railway traffic.

SHRI KRISHNA KUMAR CHAT-
TERJI (Howrah) : I did not have
the privilege of listening in person to
the Railway Budget when it was presen-
ted before this House; it was not because
of the aftermath of the mid-term poll
in West B:ngal but bcausc of the scrious
illness of my son. It is rather difficult
for one, sp:aking from this sid: of the
House, to do justice to all the feelings

that com: upp:rmost in his mind.
Even then, I would like to say
this.

I am happy that w: have today got
a Railway Minister in Dr. Ram Subhag
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Singh. Dr. Ram Subhag Singh is a
parson who can accept bouqusts and
brickbats with equal composure. It is
a pleasure, therefore, to cross swords with
him on the floor of the House. I know,
Dr. Ram Subhag Singh has got the right

imagination and even some arrozant
courage...

AN HON. MEMBER : Arrogant
courage !

SHRI KRISHNA KUMAR CHAT-
TERJI Yes, I repeat it arrogant
courage. Perhaps, while presenting the

Railway Budget one has to exhibit that
arrogant courage.

We have to remember that India
cannot survive if there is any more
bungling on the railway front. This is
a warning that I gave. Unless the whole
Parliament is aware of this grave danger,
parhaps we will mz2et with a big calamity
in the ncar future.

It is good that the Railway Budget
has been presented with a small surplus
after four years and there has becn no
risc in fares and fricghts. I will read
out to you the impression that has coms:
out from a writer in the Sratesman on
the 20th February :

“*Relicf and cven happiness were
the first reactions of the common
man in the capital to the absence
of any increase in passenger fares
or frieght rates in the railway
budget for 1969-70. ‘It is about
time that the spiral of farc and
frieght increases stoppzd’ said a
young office-go:r.  But his happi-
ness was a little subdu:d by the
fcar that the general budget might
well be a ‘skopp:r’ more than
ncutralizing the absence of increcasc
in the railway budget.””

I wish our Finance Minister was here.
But then the little ¢olace is therc that
our Railway Minister has come out  with
a Railway Budget without any incrcasc
in farcs and frieghts.  But then, there is
the rationalisation of fare and fricght
structure. 1 am allergic to the term
‘rationalisation’. I come from West
Bengal where, in the namc of rationalisa-
tion of tramway fare structure, quite a
big load was put on the poor, suffering
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pecople of Calcutta. Even then I am
glad that he was bold enough to say in
his Budget speech that rationalisation
was there and that we would be preparing
to go ahcad with all the courage to
meet any calamity that we may face.
In this connection I would like to say
that therc is some irrationality in the
fare and fricght structure. There is no
doubt about this. That irrationality
should be removed, but then this should
be without tcars. Unless that can be
performed, I think, the bouquet that we
are prepared to throw towards the
Railway Minister of today may not
be repeated in future and history may
decry the prophecy that he gave while
presenting the Budget, the promisc of
not increasing the fares and fricghts.

I would now like to rcfer to a few
obscrvations made by our Railway
Minister. This is a summarised version
that appeared in the Statesman of 20th
February ¢

“‘Since two-thirds of the expendi-
turc of the railways were incurred
on staff, Dr. Singh promised to
achicve a higher productivity rate
to rcduce the costs of operation.
Staff incrcascs during the current
year were  proportionately smailer
than the increasce in the traffic.”

Dr. Ram Subhag Singh is rather a
bo'd pcreon.

We know that the former Railway
Minister Shri C.M. Poonacha was trying
to imrove thc working of thc railways.
Hcere, T must make som: appreciative
remarks about that good gentleman. He
was 100 good for the portfolio. H: was
trying 10 improve the working of the
railway and trying to scrve the p:ople
but he was groping against a dead
wall.

15 hrs.
[SHRI R.D. BHANDARE in the Chair)

He had promised us that at the con-
clusion of the budg:t ycar hc¢ would
present us with a surplus of at least Rs. 1
crore. But what has actually happened
is that we had to closc the balance with
a colossal deficit of Rs. 10 crores, which
is too big for a poor country like ours.
Therefore, I am not quite sure whether
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Dr. Ram Subhag Singh after one year
will be able to credit the railway account
or the account of the public exchequer
with the amount that he has promised
today.

Sir, I come from West B:ngal, an
unfortunate State which has been seething
under discontent, frustration and even
irritation because of the injustice meted
out to it in the past by the leadership at
the centre...

Mr. CHAIRMAN : The hon.
Member may kindly come to the
budget.

SHRI KRISHNA KUMAR CHAT-
TERJI: 1 am coming to the budget.
The railways have very much to do with
the political problems of the country.
So far as West Bengal is concerned we
are happy that Dr. Ram Subhag has at
last realised the danger of the situation,
for at page 8 of his budget specch he has
referred to the question of a survey for
the location of a circular railway in
Calcutta, That is good. Hc has said
that the problems of Calcutta and
Bombay nced to be given first priority
and that in consultation with the
Planning Commission it has been agreed
that subject to further examination of
what financial and operational responsi-
bility should ultimately devolve on
the railways in the matter, the
railways should takc up a survey for the
fina! location and detailed planning of the
suburban dispersal linc in Calcutta. That
is onc thing which do2s put some cheer
in me because I had been losing faith
in the machanism of the railway
saystem,

1 would like to quote what has becn
stated in  thc Imprint of November. It
says :

“Calcutta is not onc disaster but
many, cach brecding its own kind
of despair, its own special night-
mare. The cily planner scans
the decaying watcr, sanitation and
transport systems and holds out
the prospect of total failure, a
breakdown so complcte that pcople
would flce as if running from war
or plague. The sociologist talks
of the frayed fabric of society
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coming apart altogather, the econo-
mist of a d:pression so deep there
could never be any r:covery. Th2
political analyst resorts to words
like ‘anarchy’ and ‘nihilism’ and
asks whether Indian d:@mocracy
can survive the erosion of
faith that is taking place
here’’.

It is good that Dr. Ram Subhag Singh
has realised the danger ahead, although
it is rathcr too late. Anyhow, we
wclcome his assurance that there will
be a survey and he has allocated som:
fund for the purpose though it is not
enough considering what we exp:ct from
the Ceontre, which has been putting
ruin after ruin on thc State of West
Bengal.- I repzat this because in the
matter of fiscal policies and financial
allocations, West Bengal has  bzen
smarting under a sense of injustice done
to it by the Centre. I repecat it from
this side of the House. Therefore, it
is good that Dr. Ram Subhag Singh has
at last shown a merciful attitude towards
West B:ngal by promising this circular
railway at this juncture. In regard to
the circular railway scheme, the editorial
of the Hindustan Standard dated the
20th Fcbruary, 1969 says ¢

“It may be truc thata plan of
considerable magnitude, which the
O-railway is, cannot bz cffected
overnight.  All prose and cons
must be carefully weighed before
a firm decision was taken.  But
how carcful the Uaioa Railway
Ministry could gect? For how
long will the weighing continu:?
And when will action follow ?
New D:lhi's patience is apparen-
tly endless. Not everybody else’s

Yy

15 .

These are the remarks in the editorial
of the Hindustan Standari which isa
widely read daily in Calutta,

I would revert back to the Railway
Board and reiterate my d:mand oace
again for the imm:diatc liquidation of
the Railway Board. When I came to
this parliamznt in 1967. I remanded
this House of the fact that 1967 was not
1947 and that we had to think in pew
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terms and that a new vision was necessary,
and a new courage, a new programme
and a new every thing was necessary,
Therefore, I reiterate once again my
demand that there should be an immediate
dissolution of the Rai'way Board, and
the reason why I say this is this. 1 shall
share with you stome of my painful
experiences with the Railway Board. |
have with me here bundles of lctters
which I have got from the Railway Board
and the railway officialdom. 1 have
got not just one bundle but several
tundles. Each one of them is an essay
on futility. In my attempt in my own
humble way to do justice to ccrtain wrongs
that are being perpetrated, I have met
with only a dead wall. That dead wall
is nothing but the rules and regulations
which are outdated aud outmoded and
which I would say are even antisocial,
I am not the only one to draw this kind
of inference. Even in the report circu-
lated by the railway themseclves, while
discussing the question of the railway
accidents it has becn stated that the rules
stand in the way and cven the Kunzru
Committce could not improve matters.

I would like to mention why the Rail-
way Board and why those vencrablc
gentlemen  sitting over there in air-con-
ditioned rooms cannot recally p:rform
the  responsibilities of today. 1
say this emphathically that it is im-
possible for this Railway Board 1o
perform the respoasibilities of a socialist
country today. Therefore, I would like
to rcap=at what had app:arcd in the
Hindustan Standard of the 20th February,
1969. This was what had app:arcd.
Mr. Khandclwal, Chairman of the Rai'-
way Board had mect the press peoplc and
said as follows:

‘‘He said closing of certain unrc-
munerative railway lines was b:ing
considered  despite the objec'ioas
from the Statc Governments and
the pzople of the areas coa-
cerned.”

Is the railway system to serve only pro-
fitecring ? I ask the Railway Minister
what he is here for ? Are we here (0 serve
oaly the intercsts of certain vested
interests or arc w: here to serve the
peoplc’s intcrests or the  interosts
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of  The States?  What are we
here for? 1 am a little confused as to
what the function that I have to do is?
Have I serve to the State and the people
there or have I to serve the masters in
the Railway Board? That is thc confu-
sion that I have. 1 think the railways
will have to think not in terms of
profiteering, not in terms of unremune-
rativencss of the lines but in terms of
public service. In Howrah itself, as we
have been demanding for the taking over
of the Howrah-Atma line and the
Howrah-Sheakhala  line. Evcrybody
knows that with these private railways,
our railway system has failed to achieve
the objcctive that it has. There has
been loss of revenue on the private rail-
way because of the manner in  which
the private railway system is being run;
it is being run in the interest of some
vested interests only. Thercfore, these
should have been taken over long long ago.
But then we have hesitated too much, and
we have not performed our responsibilities
to the pcople.

In the light of the view expresscd by
the Chairman of thc¢ Railway Board, [
feel that the Railway Board cannot per-
form the functions of today. The Rail-
way Board has outlived its utility. The
Railway Board had been created for a
particular purposc. The duties then
were quite different.  But today it has
converted itsclf into a coteric of vested
interests, and I am prepared to prove
this.

Therefore, it is very nccessary that we
should not coacentrate power in their
hands in th¢ name of cxperts or cven
in the name of certain officials who had
proved their merit in  the past. We
cannot create a body with these people
so that they may rule over us.
Thercfore, the first thing that I request
the Hoa. Minister is to take courage in
his hands and abolish the Railway Board.
1t brooks no dclay. [ make this point
oaly because I know what kind of
favouritism, nepo‘ism and vicious things
arc going on in the Railway Board in
the names of rules and regulations. The
rules and regulations are intcrpreted by
them as cxecuted by them or imple-
m:nted by them. Even humble parlia-
m:ntarians looking to th: fuactioning
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of the railway board finds that the old
fashioned rules stand in the way of
serving the intercst of most pcople. I
must also say that a parliamentarian is
treatcd with the same shabbiness as any
man in the street. If he writes about
something to the Railway Boord offici-
aldom or even to our grcat ministers,
they will simply say at first that the
matter is under consideration. After
six months, a letter will come saying
that the opinion of the Railway Board
is contained thercin. This is the way
it functions and it has become the
fashion. In such circumstances, the
Rajdhani Express loses its utility. If
they want to show their progress and
speed, there is this record of the working
of the Railway Board and the Railway
Ministry. What good docs it do if the
capital express adds some speed. Some
people will travel faster in luxury. This
isa poor ccuntry and it can ill afford
the luxury of the capital express.  Still,
I am prepared to concede that the Rail-
way Board has done a good job by
introducing the capital express.  There
is another instance of dilatoriness and
ignoring thc just claims of West Bengal.
1 refer to the electrifiaction of the Bandcl
Katwa linc. Many times it had been
promised but clectrification never came
and now the whole system has suffercd
so much that the pcople of Burdwan
district, where Congess held its strongest
position, had recorded a devastating
verdict of no-confidence. Therefore, it
is time that we arc awake about our
responsibilities. The railways arc the
oldest of public sector undertakings and
they are on test.  If the Railways, whose
centenary was cclebrated the other day
and which are the oldest of public under-
takings in India, are not ablc to make
success of their working, we shall be
failing the country and 1 shall be failing
in my duty if I do not sound this note of
warning.

Unless the railways pick up and the
minister gets alert about his responsi-
bilities to the people, it will be too late
and the irritation and anger of the people
will certainly grow to such and extent
that it will create violent reatioas in my
State. When I see trains be=ing bumt,
I think that if these g:ntlem:n of the
Railway Board, who are used to travelling
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in saloons  and air-coadi‘ioned coaches,
travel in third class, 1 am sure their
moral coasciznc: would revolt and they
will understand that it is an oppressive
system which is functioning in the name
of a public undertaking.

Sir, I am happy that a new minister
with new dynamism and boldness is in
charge of the portfolio. Therefore, we
arc expecting great  things from him.
These are the indications I have placed
before him in the fond hope that he will
take courage and move quickly. Time
is the cssence of the matter. If I may
indulge in a bit of loud thinking, I think
the country is passing through a crisis.
The need of the hour is a national govern-
ment at the centre. I feel all the demo-
cratic and progressive forces in the
country must combinc and form a
national government, a coalition govern-
ment, if the railway system is to (o
justic to the country. This is a bit of
loud thinking, I am making and I crave
your indulgence for that.

Mt IS WM (pETeT) - FWTEfT
wgIey, §IF g gAarfa] ar F a9
F AT 39 @ FAIT 2 FAT 9
FAE FTawe AW d fou d
. W gy fag St Y gETEaR
T g 1 Sfew =1, @ga #1 ag gArE-
a1z ¥ F srwrar g5 AT Atfear A
T AEAR F gFA § T IAR
aay qga & ot qETAT S A GAE-
g g faa A 3w WA s
Tg q9T AT gAT AT ITF TR WA
F I FTEl AT F1 AT gATA
AR AFELT F1 GATCHAR 3T
faegiy s & w1 fmmaerd &
FH & W9 7 9 AS 9 F A9
Hq gATE ¥ aF fa@rg § 1

et agzy, faw awg @1, aRw
¥ o awR § U wE o
qre faqat 3 wTEl § wvE gAY
2T At TEW ¥ TG ATAES AT
3 afent ot dfergR w7
£ M T TS AT AAC TG
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aré 4 | IAFT AT F@ATE | WA
/T ¥ fewar Arer 99T FT AT
R AgT @A fear @, w1 JgwEEr
aff #Y &1 faw wgw fear 1 fag®
36t 7 =7 &7 fEwar AT qrer 13-
WIzwgg ar garar g fs
TAAC FT TAT F1E FAT FY gRQ@ faarg
At @ @Az I §F qEeST gl |
sfea faa g & framar gfaear a=t
® SFIAT AAT § INFT @A g I
ae  fEuar aff  @grar warn, qg
a7 § 39 fa=rdi w gy @dr
g gh 1 gAR Y F TAT 7 946
I 1 wraer frad 0f g, ey
ATH AT &AW F gafasw ag AIT-
TEARAT & | A HMAIAN | gAR
FAT T aF 99 F&dr 97 T
gt AT e & fF g7 aAIA
7 J @A qF & o gafwe § 39+ a3
gr feno & gy F4Y w7 wrAr =iy
qY Y7 F=9 7 F7 AT qrer F, Fwfe-
arr faeaht £t @ AT § IAFT AN
W § IWF FH FAT FIA Awfen
qY | afeT ag 74 fear | & . agw
§ fAzga @0 I@gar § fe ag wge-
T T A\t I F fFOY F 39
FH UAEH FI AT FIY AS &
giaNE T aqr faen &) I @t
¥ ZgAETT T A AT § IAH TG
4 UAEY FT @ A9 F FF A€
a1 agfeas g

qradtg g4 A T w9 AT F 0X
qiz ag N g1 2, ¥ 37 & § w7wra
FIZ F@TE ¢

«Perhaps, there has also been some
diversion of short distance traffic
from rail to road duc to our having
increascd the minimum railway fare
from 15 10 20 Paisc. Frankly spcak-
ing, I am not unhappy over these
developments..."”"
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I X FFA FT AT TE ¥ B
®EF F AR F foq I GEA A
@R gz A% ¥, geife geifesd @
FH AEY &, ¥fFq @ ¥ ag Amgw
A &1 W = F O gg HYL @
A A § ) qEIET Y W F
g67 ¥ 7Y% wgfoaa a8t fa=dr &,
frat g & fesat # gafewdi &1 We-
aFfedi &Y g7z ow fear Sm@r & A
Fgi AT G|y 9 T 9a, =9 frawat
F A-A97 B g wwAt F far
F IAMT 99 § q%T FEAT AR T3
FA N 2, Fhife AT ® AT 40
e FyY &, a1 41 Ff srewy A @A
fear smar, ¥WT A g We-awfwai
Y qTg FATFR 1 37T ALY ST
wgrmE & qarfed 1 agfead @
T, 9 & ST, v fewwa o
ay g

ot Todie fag @ mgfead adem,
#a1 wgfead & @i

Y R W 9gS A a1 fwad
qZ1Ey | W H A & Q@A Ay
g AN & q= ¥ for g 49
faset 1 T FEY 9T W S@TRT
N & W gW @ w I § @
gy € 5 At 37 wIimgw W@ &%
g%a, Afrai SgRT AF F@T FHA
% wgar § v o 17§ garfed w1
7 wgfead & w9

TETT JIET X AT IHAT F YA
great &1 faw faar @ T 9@ =@
I ¥ auesr Mfgray & & fasy
e #) freaa oae geEl A 3w
sNgEe )l N&e §Fyafas ag
ag feo £ qo #77 § fod alx
JEeHET AW XY @A G AT FS
e genfex 9w WY &, & mfew 1
& UF AT JTIwY gATT §—
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FH F1 WA ¥ TG T gFEA AFA
fas & ga s N afexs ag @

T
faga are qg 99 gIT /A uF-
SFzd g, FA0 T uFHISeq w4 §, 4T
TfErNamadi 21 gzaad=fF
gIMET AT ¥ 3y nFAIsEy #OFH
79 ¥ fo¥ 39 1T WA I,
araz  qifsamez #1  gamEn, TR
TETHITE G A9 F TR F1 g@AT,
7 IR F FAT A ogewr 3T X
FIFAT F1 HT IWF AR T A
| 331, faa%F FH qER T@Es
fagx 1 & sz agE & N faae
Fear fe ¥ WY 3T frem 5 e Io19
N qTAN AR T ISA T qIfF WA F
FFFAT JIAET g1 FT AT L
FIHATA T K | HFAT I\ TAT §
f& grear N gay S Y W #}
F AMA KK FIT & IT A FE AT
18-18 we =g A gsdr &1 W«
a fHat grzaw |1 717 A I @
AT I q 7 qIF51 FT 957 & 5
g mE F w0 g fgwwa ¥ qra
RFAT AFE 9T AT IAT | ITA Y
afeT FAT-T F1, I7 F) qfaq FwE-
T F1 gEYA Ffag qfs goradm
AgH F qIq ?"H F ufwfgan w1
I AF | ITF F A f6w s
@A &, 39 ¥ fAaa ar /%

gamfa 7gka, T F wgFN A
garE 1T gframr & A I W
R AT W A AT FT TG w5 FH
frar &1 & s@A ardw Far g
FfeT it 39 a7 /Y gR  TeEwE
¥ A% fafrees gatfear aga &1 0%
FIE g7 & awT fawr SR
fasraa &Y €Y N7 3@ W AFET F
fawraa £Y @ f5 gw mfer w3afay
F A A T a%, WY @A
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go wafasi &1 agr A ¥ 91 4P,
FifF 4 ¥ 7 3 A Aoy AGN
fear | wgi g7 #7150 daew Y vE@
qt, agi gn # qiF Jw 7
Ffa AERY, qE 3T FT aafwendr §
fe Y ¥ T% FFATHEAFT 3T F
et feedt @ ®gg o°1 @ W gar
TEN FA FT AFHAT T gelaat 7 agd
FETTF & FFaAT & 1 AN ATAN It
¢ fr = frew AN Ages-HAfdT o=
Frat § A 13T F¥ I~
a1 Tfgy, F7 F 7 A FAE@ F
AT # A AL FEAT A00ET |

o TW gam fag : fadt =
IaAr qe SN0 |

At gEo W iy 7T, W
7 SR aRAT qEE-Ifew ¥ wfd
gt &1 zad T a7 A F A A
T AT 5y TAREIT I §, qESH
FEA7 Afaw & £ §, FHFMT 0w
fefeadt afaw o= 3t 32— ar=ehr
art &, afew 397 3gad ¥ ot qga
TAGT ¥ | qAY 9 I O a8 &
fE st I ¥ AT A F A9 HY
qARET WA T | AT FT ;T
1 g8 g% feer § fF 3a91 O aw
97, WS 939 @A AT IEEr
RAAET A FRY, FH oaEAWH I
TEISIES ATAEA  AYT 9T IFHT AT
T FA, A @Y WY F1E few
T AFATE | T AW A WA A
few a1 s, 1 ¥ Zfew
& sgrar g Tufgm, aga fray g s
qg 93 AFAT § AT AW SO H
T qEi A qEed U | SAWATQ
I T2 fow F aTE @ W @
27 ufod fs WY § IEF T
DN 2, I9FT ATE AN AT R, AW
9T Aff qfmAT &1 W ¥ fawwd
FH AT A e WA A aHEA
w% e &gt
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garafa aggg, A Ggw T 9499
Wy § 0w J7g {36 fear & ey
79 s an fewzdmgaten gt
7T W) waAR, w9 ¥ W
qifeariae & agY srmar 91, & oF q%-
o F fesd F gRTFT @I AT | I@
fesd ¥ uw fege-AFT arar AR
yrEM W oAwdw 33T A, 3Ty
feFz aim 1 S+E1A g1 fF AT fewe
ot fewe IFTF am 1 39 fewe 9T
T Fgr—gf, 7% garfedt ¥ fese AT
qa Wt 18 TEEAIOF @ W
| F 7y § 7 fewe 7 F@ Jm@
a3 Fg1 & fF 9 =@ fewzvg gafew
ar & g ama wiwe g, AfFT AR
®|rs ¥ @y w3 wrr foweem
Zafew gar &1 wigr g T qer-
T ¥ fo0 o & w7 F07 §, 399
agfead feom A wifaw w4 &, agi
gu ST &t Y gmed § f o faew
N NAWF grg FéqrE 2, Qrar
3, ag gzt Jfgm 1 & smod o fA3-
F7ar ARal § i 3 frem & wwet
T oTT &4 FIH I3F, A TN fEew
F fAaeq ozt § ST o ¥ ge
gar & s frwzde gafen § At
7 ardq zfosqr ¥ ©F wmgy g@arT
Fr Aifrga ¥ q¥ awA 97 §T
gARr g 1 21 ®TAT F o Hfew
afess A, faasr gfenr =-fawag”
¢, fregd! fomar & :—

““Making the railways a custom-oricnted

service would remain a pious hope so

long as it docs not ccasc to be revenue-
oriented and accident-prone.’’

T feew 7 ag w27 —
*“‘Whether this ticketless travclling on
such a large scale is possible without
collusion or connivancc from at least
a section of thosc whose duty it is to
prevent it is worth enquiring.  If the
menace cannot be curbed, it would be
a good idea to throw open the
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[+ = ]
railways for frec travel by all and let
the general taxpaycr pay.”

HT Y g & fE ew g R
FTq 3oy, fomy fegzwm gafen
e 1 AT |

gumfa wgiea, 7 7 gafedd
qAETR & FAY A F1 0F FT07 ag
¢ fr gafedt 3 g8 q@r A8 @ar &
fF ag aga 97 st wfags 07 og=
JFr | W fasfay § o fgewew
fomrs srad GmA TEAT TTEAT
fogy @1 26 9T ) TM AT & QY
FEedi-+ gIquor I 7 2w A
—&) =g gegrg & fesfga 7 S
qry AT T A OWIIE AT A
g T feedl W egd ¥ A
9t | RIehE Mow S 9% 936
I FY 8T 9T BT HA AT IFA
T fazqw & fear, @ @ A
f& et w7 @A g A g fow
TFF gAg IT AL At gA qT I
qan f& g &7 @1 '@ A
Q| % uF @rEt ¥ wAmEn fEoendy
fecoft &) &, met @@t & WS & A
2 mgesmwad Ty oy g—
26 srse, 1968 FT amEaT § |

o Tw gaAm fag . A wiw
gl

oft gEw W ;AT AT & ag faaga
[ G AR LA RS I E A K
T &, FfFA 980 § & F @@ AT
¢, ag § @Er ) A g gg A A
@ L, QMA@ A § I AN
gy =gl

T F N gy faas fey
gl d9f, ¥ @@ @ ¥ X F

TaRqE ¥ a7 o9F | &

m SEnfE e F ar § @
waady gt & AN Sw Twr aE
FAR VI AN F A WX | 19
TR F AVA 1 6 AR faae
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HOF qAAY TAAT ATZAC E | . TN
FAA 7 W T oA FE fFAT )
FEAT-AIATA FTTT AIITFHSH! qTLATAL
1A F1 THFLEFTT QAT 91, g
3Iq 9 . /. 77T F fo7 fefer
T$, 3T F AT U q. w¥e @1 fwfew
gar AT =7 fasfad § qa w1
qZ A U T FT THAA ZAT
# qrAqr wgar g 5 zaw for
faree &1 feweaw afan & fou
afss® famagre &, sfsa o feew #1
qiadY, wE T FITFAIE F1 I
F7 o frdzam Zafer 1 Nt ¥
s T faggd gg & fF e zw
g ) NerAr Ffay qrfs T W
FFATT F AL &1 qF |

U 1T A a2 S fw 7 ya-
it § 9y 2 ) s 7 Wy fewIi A
SHH-AMH (&1 gt & | & a8 awds
7 qgt I Argar g, zaAr &y faaga
FIAT ATEATE 5 OX UFIWA ISA
A 7798 77 et ) 359 a0
T FF | N qF ag aard) aeEg
aF Y waga & afFqd o 9@ ¥ 98
AT AN FAE 9T N T AFAT 2|

ok a@ § ag wgam g g fF
gieammr stz qam@ & @t Y aga
¥F ¥ 9z Wi 9% @ ¢ 5 Ay
T N 9R-Fhamr =1 foF
fear axr dfFs & g7 g faws
FEEHY KT E TM WV FY 2% W@

ot Tt fog © OgAE & o
® Y faw far o

ot g AR A g, QgaF A qr-
qa ® fod F@ & qr w1 A F
gAY FIATE | THS qOTaT g &
FTST ATAT FIATS, qg A JTEA &
@ ¥ae fear I gaEifed ¥
ASTAT Jg A & 9% argee ¥ WY
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TgT A€ 2 | =@ F 1 Frfadt A
97 gHT 91fgT | THF ASET UF AT
# T woF qUARY T@AT ATEAT § |
TEA-aHT WY srea &1 W
far o 1 Mg ¥ oY gay TIT I
e gam 9t fagd fen gxamadY
FAE W N A AT AHE IT FAA
Fewam & s frar g fs
fediga § vqIg= FTFvwag 2 fF
a8 fedftaT aga agr fedfrom 21 s@d
qE a7 GFWr Y F aFr av f faee
fedremr &1 ater s YT AaT ArATST
fedtsm aamar @y SfEq za 2ge
fedtsw & sfeag 23s & argw fas-
Far 35 Iz & zafec gq 9% F)
oA A &YA § 1 R 9w ag
fragg & fF sraar fedsa v 0w
age fedroa aamn s arfs qgr
TN YT Fqh | T 73 feda
HFFrAT | EY ATHAT AT IHEF FIATA
wEaEl #7 F15 A FE Agfeag ar
FHT |

AT w1g" 7 Il TTSATY mEANE
FARA F AT AT & GH AT
o1 § f& gaF fEwar fEaar g |
Ia7 faw Sz T 9t § oo ar
GEE FFH NT ZHO 9 IFH | G
| &1 fHaar 280 @@ AT vAv @
NT g€ FFE F7 fFar 90 Ty T
AT | ST WA WA T AR
7z g1 f& z9q At @Y7 I q9E
& SN g %Y FIA AT 98 TARBFHY
g1 304eT @ FF ar 3 &w
fA-AT G2 F arg mq7 foedr 7 wIwar
ogw srgd, f&z 17 €% ¥ W
AT FAT FIT ? AT AT FT AFAL
aam W wgfoaa WA ¢ A for F0
fEamaY a8, FARET Wi
Y agfoga & sa, N & qA
& At ¢ wifs I Fow aF w7
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fere e q3m 1 acyr #t am
g ifs @ 37 IFERA &S
arays a8 agfema st ag

SHRI S. M. BANNERIJI : On a point
of personal explanation. What I said
this aftcrnoon was that it is stopping for
ten minutes at Kanpur for other purposes
but no passcnger can get down and no
passenger can board. This is a peculiar
thing. This will be known as Viceroy's
Special.  That is my request and should
be considered most favourably.

st W W - o § o agg aed
qITE Y ATH AT E L WAY HERT
T FTA( ATGU T TZ G AP IIHR
a9t f5 zaq gerfaal & for @t gy
fear S fFET Ia%F W FY gAR
Fae g 7§ wiget gf 1 ¥ gz wegw
Fw@r g fag gerfadtr foms as
97 33 FY uRifgr) q@r &Y a|
¥ At 2 37%F for gy N A faar
T, ITEY ESE N gATIA & fou
™Y TEesw ¥ feu o vw A¥e
a7 @1IE gEiT Afam ) @gi o Eg
arzgt & a1 g i IzE g fr X
N 71 varfaw  fEar o, & g oAAT
FTARGT FIAr g AT IagT a1 &
sgreT A4Y FEAr WeAT Sfww A
W& FFAT AR § fF tod a1 Wy
marfa FTA ¥ AX UF  ATEAHG
A FEORTT FY TAGAT Y AG
faad  gHeAd, WY TEeTd, FRET
iRz W7 fawam segfady & faw-
Feafra g, faad afrn & Tod & aix
&1 Y% 2T A IFTAT AT HE

FuTIfA wgET, meRww § O faq
98> 8 JAT W TAAHZ ¥ o faemr
a1 f& gEaTS Y awg A fa7 gETniT
* faoe gwA@ ¥ ar AN T
qeea 4, A% arfew & fogr qraaw
afsT & gordaT § 18 9E9 T 0T
AT 91 | Wi I OO § AN-
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T awaF vF ff geees gorfan a1
qeega ¥ oot adl fear wan
frgmr o feeft oY Aw ¥ gerfom
Y arfew 7E) foar 737 &1 zgfen A
fragw & f& 19 faaqeas 1968 1 &N
g gt o), 39q W gonfaw fafse-
ArEw fam a7 @ 3= fee 7 F19 9T
aifaw fogr i arfe 3% Fmw A
e AT qR

T HBTAT T qg W fAqga Far
g fF geare & Feor WY Ty A
fam gfra= &1 feafaaa faggr #<
foar way v, 7 feafaas =2 arfaw
fast =ifgn 1 z@F swwTar R
TRTIT FY TG gfAaew G § A snit
ar frwerzee 78 & zafev oo T
1 2w fF sa=T WY ey fam
gfaas ¥ gra 7 &, 57 gfaaew &1 @
femarzs frar @1 T geamw #Y
ug ¥ fax gfvaw ¥ fafama
frzgr oz fomr 1 @ a@ aifuw
fwar s

% g ¥ g FgAr g g fF
¥y & yEafed @Rl §F F10 F@ a0
40 1| A ® AIT ATE ANAG
t 1 wad afew ¥ @ A A T ag
fagze ¢ fr ImA TwoerT w1 Y e
ITE A9 AT T0fge | AT F faw-
fa & %€ qw ®FT 9 wEd § fw Oy
@ wfee afwr &, afew soor Y
THEHS ANT & AT 9T @ I 9T
g ag fofan a3 &9 w9 § T =@
ag ¥ ag wfwee vafw N T
FHHN a1 TR IAT & | W gred
F ITR VT ATF (A9 I AT
wifg

o} T N N IgT §Y 97 AT
R N e F wRa & af wga

wign f fFgzans wY aog ¥ o
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fafsemesam faar aar 2 ega) @

FIAT =0T |

I UF a9 AT FZAT IEATE |
T8 fad e g7 g Aew & faed
T g, gty A A AR qry d—
o 398 faggw fear a1 5 R
feméne 7 Agger Fwe TverTw &
a1y I sATEAr g1 @Y & F Ay gy
S0 AT e Ag A S g
f& mx AggrT Fwe I dwET W
g witfF 21 a1 7 Fomq T anfegT &
AT 3AFT F1E nEAw R A A
faeit g€ & wfeq godle faar o <ar
2, 50 gfaar smefaai & s@ 39T
FEFr q &Y @ Sfew 7 a@f w93 &
IR Y 0F @ AMEHT ¢, STF7
Fm W § qgY 97 qUgar, IAE a3
Fr & THfen AFT 91 787 & fF g
Faifafedaa & garfres wasr &
fom gedtegma & SEi TR 9
frar & a8 Ivegmm Fgar & fx ag
Faifafedas g7 2 Afsq W A
Fgar & fF ag Fanfofedas g a8
a7z zafer sar FvEEY &1 QFT
ST TET & | TAfSA AT qod 7g fAd-
g ¢ fF F7 & w7 O sy Nfew 7
AA IHH AIYeT FEE 4TOTIA &
Q19 TH TG F SYIRAT T 1 907 |

SHRI N. R. LASKAR (Karim-
gang) : Mr. Chairman, Sir, we are
really glad and happy that Dr. Ram
Subhag Singh has come back 10 the
Railway Ministry. We have seen him
and his action also when he was the
Railway Minister and we have great
expectations that  under his  guidance
the Railway administration and the
Railway Board will improve, against
which there is so much criticism. He
is a lovable p:rioaality and, I hope, as
the Rdilways which is concerned with
lakhs and lakhs of our p:cople and that
is why so many hon. Members take
interest in it, he will look into all the
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suggestions they ofer and try to implc-
ment them.

B:fore I comc to the Railway Budget,
I take this opportunity 10 narrate Oae
incident that occurred recenly in my
coastitucncy at Badharpur. There arose
come dispute between some  Railway
Protection Force p:rsoanel and oaz
vegstable vendor. The public sid:d
with the vendor. But these mad p:ople
opzncd fire and killed two youngmen
of that area. 1 am cach and cvery indi-
vidual are aggricved. It has created so
much of commotion in that arca. The
demand of the p:ople is that, over and
above the police case that was taken,
up, there should be a detailed investi-
gation into the matter. We alco de-
mand that some sort of relief should b
given to the affected families.

Coming to the Railway Budget, I
welcome it because it has not proposed
any new levy on the railway users.
This is all the more important becausc
repeatedly, year after ycar, there has
been an increase in the railway fares
and freights, an usual thing, in the last
few ycars

In this ycar's budget, the hon.
Minister has not proposed any levy.
We must congratulate him on that. But
we must also sce one thing. During the
last 20 or 22 ycars, how many times
have the railway fares been increased ?
If I remember aright, this was doae not
less than ten times.  Thercfore, the
saturation point has come and there
will be no justification for any more
increase in future.

Another bright aspcct of this ycar's
budget is that the Railway Minister has
stown a little bit of surplus, about
Rs. 2 crores. Even in the last ycar it
was a surplus budget, with a surplus
of Rs. 1 crore, but ultimately that sur-
plus turned out to be a deficit one to
the cxtent of Rs. 10 crores. Therefore,
I would request the Railway Minister
to sec this do:s not happen in the cur-
rent year also ; hc should tighten up
the administration, 0 that the little
surplus that has been shown is at leat
achieved......

PHALGUNA 17, 1890 (SAKA)
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Wt geR W wgEw (SvaA) K
TOFY SWAFQT ATQAT § | TAAT GEL
w9 @Y <@T & AfFA ;A § gl
gy &1

MR. CHAIRMAN :
ing rung...

The bell is be-

Now there is quorum. The hon.
Member may resume his speech.

SHRI N. R. LASKAR : 1 was say-
ing that the Railway Minister skould
sce that the little surplus that he has
shown in the Budget is achieved.

We arc also glad that the Minister
was able 10 give us a hopcful picture
during the Fourth Plan period, and,
because of the revival of industrial growth
and the agricultural break-through in the
country, he told us that the original
freight traffic would increase by at least
40 per cent during the course of the next
five ycars. Onc thing that I would like
to point out here is this. To be opti-
mistic is good, but at thc same time
the Railways should also try to be
realistic in fixing up the target of railway
goods traffic. What has been the per-
formance of the Railways during the last
Third Plan period ? The total target
that was fixed 1o be carried by railways
was 249 million tonncs ; this is for gencral
goods traffic, but only about 203 million
tonnes were achicved.  So, this tendency
of overestimating the traffic requirements
and pushing up the investment must be
stoppecd immediatcly. The Railways
themselves have admitted that  they have
ro proper agency as such to work out
the rail-transport cstimatcs,

In view of all this I suggest that they
must modernise their procedure and try
to improve so that a more realistic
vicw can be taken and our scant resour-
ces can be utilised for some other deve-
Icpment purposes, instead of being block-
cd. During thc course of these ycars,
the income of the railways had gone up
but along with if thc working expendi-
ture had gonec up tremendously and
again we find two-thirds of this working
expenditure had becen on staff alone.
But consequently the increase in working
expenses had not Icd 10 an increase in
the amenities of the railway uscrs.
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There is still over-crowding, late run-
ning of trains, poor quality catering
and want of safety and other things.
Som: of these ills are, rcgrettably,
increasing. The latc running of trains
besides being bad in itself irritates the
travelling public and upsets their whole
programm:. Things can b: improved
by prop:r manag:m:nt and sup:rvision,
but that is not done. There was a tim:
when people used to correct their watches
on sceing trains. What is the position
now ? Pconle will thank God, even if
a train reaches its destination late by
one or two hours. Som: small am:nities
could be provided without much exp:ndi-
ture or difficulty. For instance, on 27th
January when we were travelling by Kalka
mail to Calcutta there was no light in
the compartm:nt and by the grace of
Railways we had candle light dinner
in the train. Som: in the compartm:nt
remarked that this was not the rare
occasion ; on carlier occasions in the
same train thcy had similar experiznces.
If this happens ia prestige trains running
between Delhi and Calcutta, the fate of
trains in the branch lines can better
be imagined. The Hon, Minister is a
dynamic person and I hop: he would
look into all these things and try to
correct things. Then again, in my arca
there is a hill section, the railway the
line between-Badarpur  and  Lumding
which is about 100 miles in length and it
has about 37 tunncls. Our only demand
was that  there should be a
diescl engine  on  passenger trains
as people get suffocated by the smoke
coming from ordinary steam cngincs
while passing through the tunncls. People
who had travelled in that line will feel it.
Routinc bureaucratic typ: answers that
the engines arc not available are given ;
previously the pet reply was that it was
not fit for dicselisation. Now they say
engines arc not available. It must be
provided for the comfort of the public.

One of the uneconomic lines talked of
lies in my constituency i.c., is Katakhal
Lalaghat branch line. It is a line
owned by a private company. We have
been demanding that the railways should
take it up. They say it is unremuncra-
tive. How can it be remunerative ?
There is not a single station with a
covered platform ; there is no overhead

FEBRUARY 26, 1969

Gen. Dis. 200

shed ; no facility of water og light. The
same old engine is pulling the same old
train.

How can you expect it to be remune-
rative without investment?  The old
engines and the old track should be
replaced. I would request him to look
into these details and rectify these small
defects.  If that is done, this brand
line also will become a remunerative
one.

Coming to thc N.F. railway zone,
which covers thc North Eastern and the
eastern arca, it is very backward so
far Railways is concerned and it should
be the endeavour of the railways to open
up the far-flung arcas in the region. If
this is done, it will create a fceling of
oncness. A survey has been done for a
railway line to go right up to the Mani-
pur border but no further action was
taken.

On the other side, the railhead from
Dharmanagar should be cxtended right
up to Agartala in Tripura. A Survey
has been done, but no provision has
been made for cxtending the railwayline
to that border arca. I hope the Rail-
way Minister will look into it and will
concentratc more  on these  border
areas.

S» far as the creation of new divi-
sions in N.F. Railway is concerned, they
have upgraded som: districts into  divi-
sions, but only onc of them falls within
Assam State proper.  Our claim is that
two-thirds of NF railway runs through
Assam and thercfore, we want more
division to be given to Assam. I hopz
the Minister will consider this also. It
is our cxpericnce that many times hon.
members  bring  genuine cases to  the
notice of the authorities no action is
taken. [ want to give a concrete case.
1 brought a genuine casc of a sub-caste
employce to the notice of the GM
of the NF railway, but I am sorry
to say hc has not had the courtesy to
reply to my letter.  Yet, not to speak of
giving reli:f to the employce.

st Ao &1 AW (FiET) - -
afr wga, grew ¥ ww A T
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MR. CHAIRMAN : The bell is being
rung...Now there is quorum. He may
continue.

SHRI N.R. LASKAR : Lastly, Sir,
I would like to congratulate the Hon.
Minister for having introduced the
Rajadhani Express between D:lhi and
Calcutta. We hop: this sort of supzrior
trains will also be introduced in other
far-flung arcas. In our N.F. Railways
even the mail trains do not move faster
than 20 kilometr:s an hour. There should
be an endcavour to speced up the trains
in those areas. If that can be done then
only the introduction of Rajadhani
Express will serve its purpose.

SHRI NAMBIAR (Tiruchirappali) ;
Mr. Chairman, Sir, 1 have carefully
gone through the long spzcch made by
the new Railway Minister. I have all
the respect for him. I sec that there
is a little change from the previous
mode of talking. The change that I
find is this, that in his spzech he never
talks of deficit. He has substituted that
word with ‘shortfall’ and ‘gap’. I was
very much opposed to the so-called
deficit because it was really not there.
These deficits are man-made, artificial
deficits for particular purposes. Now
they have changed it and if after this
change they are going to bring in the
rcal change in the railway cconomy,
railway business and accounting then 1
welcome it,  Othcawise this change has
no meaning.

I cannot understand when pcople say
that railway earnings are not improving.
You will sec from the gross rcvenues
reccived that for the year ending March
1968 it was Rs. 818 crores and the
revised estimate for ycar ending March
1969 is Rs. 902 crores. That is som:-
thing like Rs. 84 crores more in onc
year. The estimated budget for the next
year, for the year ending March 1970, is
Rs. 947 crores. That is Rs. 45 crores
more than the current year. That shows
that the railways ecarnings are on the
increase. What is the capital that we
have already put in ? It is Rs. 2900
crores and we have reached almost
Rs. 1000 crores of gross earnings a year.

All this is don: by repzated increase
in fares and freights, That is ths reason
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why we say that further increase in fares
and freights is not rcasonable. It is
another taxation which is being done
through the back-door. What Shri
Morarji Desai cannot do in the General
Budget he does through the Railway
Minister here and mops up that money
for the general revenues. This is the
practicc they were following all these
years. This year they did not do it
for their own reasons. Mainly, because
they found that it does not work.
Last ycar when there was a deficit of
Rs. 31 crores they increased the fares
and freights. What was the result ?
They could not get Rs. 31 crores but
could get only Rs. 21 crores—Rs. 10
crores less. Therefore, by mere increase
in fares and freights periodically you
will not get more money. That they
have understood and they have stopped
doing it for this ycar,

But there is a danger. In his
spcech he made a reference specially that
several cost studies arc being done. He
has said it in paragraph 17 of his speech
on page 11. It is a very calculated and
carcfully worded sp:ech. Our Hon.
friecnds are asking for a train here or a
train there, for water in the tap or bath
room and so on. They do not realisc the
rcal malady which is getting round  their
neck.  In paragraph 17 he says ;

‘““As the House is aware, the
Railway Board had initiated some
time ago several cost studies into
various aspects of railway work-
ing. The results of these studics
have become available now and
the question  of rationalising the
fare and freight structure has been
under examination by a scnior
officer of the rank of Additional
Mcmber."*
Then, at the cnd he says :

‘‘While undertaking the rationalisa-
tion of the freight and farc struc-
ture on thesc lincs, it should
also be possible to raise resources
for meceting  the devclopment
requirem:nts of the railways and
of the cconomy.*’
16 hrs.

This clearly indicates that after the
cost studies are over, they are going to
prescribc  another inerease in fares and
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freights so as to get money for ‘‘deve-
lopm:ntal purposes and for the gencral
economy”. It is a clear and categori-
eal promise that another rise is in the
offing. Then, in another paragraph of
his speech, he says that developmental
expenditure to the tune of Rs. 45.80
crores, which could not bs subscribed
by the current revenues, has to be met
by a loan from the general exchequer
at a certain rate of interest and that it
will have to be rcpaid. It means that

we will have to find money for its re-
payment as well.
All told, it is clear that a serious

thinking is taking place in  the
Board Office... do not know whether
it is with the connivance of the Finance
Ministry or not...for an all-round
increase in fares and freights.  This is
my apprchension after rcading his
speech. If that is his thinking, I
would request him to give it up. The
railway finance is not a milch cow. If
you try to take more and more milk,
as your nced increascs, then you will not
get any milk at all. If there is any
shortfall in your appropriation, you must
find the rcasons clscwherc.

I will show you one (ircction straight-
way. Take depreciation. I am not
against provision for dcpreciation.  But
that has to be done according to some
scientific formula, In 1924 when the
railway finances wcere scparated from
general financces, the then Member said
that a scicntific mecthod of granting
depreciation must be made and allow
a reasonable return to the general ex-
chequer for the capital investment and
anything more than that is an indirect
tax on transportation which should not
be undertaken. This is thc warning
which he gave. But what was happencd ?
From 1924 to 1938 the ratec of interest
was one per cent.  From 1939 to 1943
and from 1944 to 1949 it rcmained at one
per cent.  From 1950 to 1954 it was
raised to four per cent. From 1955 to
1957 it continued to remain at  four per
cent. Then it went up.  Then it was
5.5 per cent.  For the capital that has
been put in after Ist April, 1964 it is
six per cent,
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16.03 hrs. .

[MR. DEPUTY-SPEAKER in the Chair]

Then, on depreciation, the First
Convention  Committce recommended
Rs. 15 crorcs, but what actually appro-
priated was Rs. 30 crores per year. In
1955-57 it was increased to Rs. 35 crores.
In 1958-60 it was increcased to Rs. 45
crores and in 1961-64 it was increased
to Rs. 70 crores. Within two years the
allotment for depreciation jumped up
from Rs. 45 crores to 70 crores, an
increase of Rs. 25 crores.  In 1965-66 it
was Rs. 80 crores, but today it is at the
rate of Rs. 130 crores. But he could not
appropriate Rs. 130 crores. In the speech
the Minister says—I wanted to appropri-
ate Rs. 100 crores for depreciation ; but
unfortunatcly, there is no money; so
1 am giving only Rs. 95 crores this ycar
and the same amount next year. I say
that is not scientific when you have not
gone into the rcal depreciated value of
the assets. It is not proper or scientific
accounting,

If it is so, whatever is dcrived accord-
ing to a formula it must be paid and 1
am for it.

Coming to the question of dividend,
5.5 per cent is the rate granted by the
previous Railway Convention Committec.
I have no complaint against the Railway
Convention Committce. Unfortunately,
the Convention Committee  sits, the
Financial Commissioner puts up a rcport,
the Finance Ministry wants 5.5 per cent
and they take it away saying that there
is money. But one point is very clear.
The entire capital of the railways has
been subscribed by the Government ; it
is the Central Government that pays the
moncy. It is considcred to be in the form
of a loan or, what they call, thc “‘capital
at charge”. 1 do not know the meaning
of the term ‘capital at charge’. It is not
secn in any other industrial concern.
Paid-up capital, loan capital and all these
we know. This ‘capital at charge’ is a
very, very carefully prepared phraseology
by the Railway Board. I do not know
whose ingenuity is that; that has to be
found out.

Anyhow, the Government of India got
for the Railways the Canadian loan at .75
per cent —threc-fourths of one per cent ;
the Central Government receives the loan
at three-fourths of one per cent and gives
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it to the Railway at 5.5 pzr cent. I do
not know why this sort of a method has
to be adopted for the Railway alone.
Railway is not the only public scctor
undertaking. Steel, heavy electricals and
so many other undertakings arc there. To
them you are giving the loan at a parti-
cular rate. You also should treat the
Railways in the same fashion. Why is
Railway to be treated in a separate
manner ? It is because you want to
extract more mon:y from the Railways in
the form of dividend and d:preciation
and deplete the Railway finances to such
an extent that nothing will be left there
so that you can go to thc psople and say
that there is a dcficit, give us a little
morc by way of fares and freight, and tell
the railway workers that you cannot pay
them anything morc because there isa
deficit. This is, what I may be permitted
to call, chcating and fraud. That is not
proper. Thercfore I submit that this has
to be reconsidered.

I have no grousc against the Railway
Board as such but the Railway Board is
the exccutive head of the railway system.
Undcr the Railway Board you have the
general managers. But the Railway Board
consists of experts. We have the Mcember
(Mechanical Engineering); Member (Civil
Engincering); Member (Traffic), Member
(Transportation), Member (Staff). These
are all experts. When ten experts sit
together, they cannot constitutc a board
of directors, If they are a board of direc-
tors, they will have to function as a board
of directors and give us a balancc sheet
of their performance. The Railway
Budget that you have given now cannot
be a balance sheet at all. Thercfore in
the real sensc of a modern industrial
undertaking the Railway Board is not
functioning as an cxecutive body and as a
board of directors for the purpose of
cconomic working of the railways and its
performance. What the Boatd does today
is to undertake to pay dividend and
depreciation to the general exchequer
and if there is a deficit they demand an
increase in fares and freight and sit tight
in their chairs and keep quiet. They have
no responsibility for improving the per-
formance of the railways and utilising the
entire assets of the railways for a better
performance and for better earning. There
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is no incentive for the Railway Board to
discharge its function ; there is no pre-
ssure. Therefore if you keep the Board
in this manner with the same executive
powers as at present, you will not be able
to devclop the railway system. That is
my complaint. I do not want to do away
with any of the members of the Board
but you accept the Board members as
members of a committee of experts, get
their advice on the technical functioning
of the railway but policy-making should
not be done by the Board nor should
executive work be given to the Board.

I have got my rcasons for it. One of
them is that in regard to the coming
Fourth Five Year Plan they are given
certain tasks. In the previous plan the
tasks were not properly evolved. What
happened was that the Railways built
extra capacity and that remained unuti-
lised, with the result that the Railways
arc suffering a loss. In his speech the
Minister has agreed that they failed to
utilisc the extra capacity for the reason
that so-and-so did not happen.

What is the use of giving a cry like
that at the end ?

We have to lose heavily through our
nose for that.

SHRI S. R. DAMANI (Sholapur) :
May I know from the Hon. Members,
as a leader of the railway cmployccs,
what coopcration is your union giving in
utilising the idle capacity ?

SHRI NAMBIAR I shall come
to the point of labour relations next.
Gricvancc-mongering is  not my purpose.
That is a different issuc.

Let us see the finances a little. At
this moment, arc you geing to leave it to
the Railway Board to decide about
the future planning of the Railways ?
You have got an ambitious plan coordi-
nating with the devcloping economy.
You say that recession is over, there is
a bumpzr crop and something better is
coming. Whether there is a recession
or a boom or there is gcing to be drought
or whatever it is, all these questions are
to be studied carefully. Can you except
the Board to do that for a period of §
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years in advance ?
for them.

It cannot be possible

The Railways are dealing with 14
lakh cmployees. It is a very big
undertaking spread all over the country.
Such an undertaking cannot be managed
by those pcople sitting in the Railway
Board. This is the difficulty.

Now, about the labour
know a little bit of

relations, I
the working

of the Railway which starts from
below, from the district level, the
divisional level, the General Man-

agers’ lcvel and afterwards, when it
comes to the Railway Board level. These
people sitting here issue circulars asking
the General Managers to do things in a
particular way and the hands of the
General Managers are  tied. What
happens is that very often the General

Managers and Railway Board are at
cross purposes. There is that difficulty.
Leave alonc  whether  the  General

Manager is a good person or the Railway
Board Member is a good person, That is
a different issue.  Both are are burcauc-
rats. 1 have got opposition against
burcaucracy.  Unless that is  broken
and thrown into the Arabian sca, this
country can never prosper. That is my
considered opinion. 1 am not going to
change it. Any change in burcaucracy
takes time. Even with the hclp of the
present  burcaucracy which you cannot
sink in a day you allow it to function—
you should see that it so functions that
it does not stop any development as
such. That is why, my hon. friend,
from the Congress Benchs, said that the
Railway Board has outlived its utility.
1 also support it. I would like the
Hon. Minister to consider this question,
not because of any personal reason.  The
Railway Minister, under him, may have
a standing committce for the Railways.
He can take the personnel from anywhere
he likes, may be from Members or
non-Mcmbers or experts. I do not know.
You can have the entire Board
Members  constituting  as an  expert
committee to advise the Minister.  With
thesc bodics, the Minister can function
and take policy decisions and execute
them. Then only, you will be able to
deal with the scrious problems that are
arising out of the present situation.
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That is why my humble submission is that
you must hav: a reappraisal of the
whole thing.

With regard to dividend and depre-
ciation, th: new Railway Convention
Committee is going to mzet. Fortuna-
nately, I am also a m:mber of that
Committe:. Anyhow, w: will decide
what is to be given. But onc thing is
there is that the Committec can take
only ad hoc dccisions. Soms reports
are placed before us and we cannot go
into the railway working. What we will
say is: ‘“You havc bzen giving 5.5
per cent so far. What is it that
the Finance Ministry ask for? 6 per
per. All right, wc must have a
compromisc and put it at 5.75 p:r cent.”
This sort of ad doc dccisions are b:ing
taken.  You account your defict or
surplus on this basis. This a unfair
This is not good at all for the railway
administration like that of ours. It is
the third biggest railway in the worl i,
Even from the capitalistic concept of
accounting, capitalistic  concept  of
managing an industry, I say, you must
have a reconsideration, not from  th:
socialistic angle, not in the liast from
the communist angle. Here, [ am
precaching what you should do under
the existing capitalistic saystem. Plcase
do that.  That is my humble submis-
sion.

Coming to the labour problem, my
hon. friend wanted to know from me
about the surplus capacity and all that
and what we were going to do  to
improve thc productivity and so on.
Did he go through the Minister's
specch ?  The Railway Minster is plead-
ing for retrenchm:nt and hc wants the
railway workers to support him in that
decision of rctrenchm:nt. 1 would
show him what the Railway Minister
has said and then he will understand.
My hon. frisnds, for whom [ have a
great rcspact, do not consider it necess-
ary to study it; they just say that there
is no water in the train, therc is no bulb
in the train and all that. Of course, I
agree that water must bz there, but
these things can be told in the lobby to
the Minister; h:re, som:thing more
serious must be talked. O pag: 4, the
Railway Minister says ;
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“In 1967-68 there was no increase
in the total number of staff, and
in the current year I am expecting
that the increase will be propor-
tionatcly less than the expected
increase of eight million tonnes in
traffic.”

We find here that from 1967-68 to
1968-69 wc had Rs. 84 crores more of
railway earnings. Thc Railway Minister
takes pride in saying that hec got so
much of increasc in earnings without
adding cven one employee. About this
ycar, hc says ;

¢¢...This is encuraging since ncarly
two-thirds of the working expen-
scs is on staff’’. and adds

“‘I can spare no cfforts in impressing
on the railways that they must continue
to cxert themsclves to the utmost to
raisc the productivity of the staff*’. The
Railway Minister says that this year
9 million tonnes more of traffic will be
carricd with no proportionate incrcase
in railway staff. It mecans that there is
a ceiling put on the number of staff,
there will be no more increase in  staff;
the present staff will have to do more
work and they will be given oaly the
present conditions.  This is  what the
Railway Minister  says. When the
railway cmployees read this, do you
expact them to give co-opcration to
him ? Further I, would like to say
that there are three lakhs of casual
labour on the railways. How arc these
casual labourers trcated ? They are
treated very badly. A casual labour
gets Rs. 2,25 a day and they get this
only tor 26 days in a month. All thosc
labourcrs are being used according to
the whims and fancics of the railway
administration and the officialdom; for
getting this Rs. 2.25, they have to bribe
Rs. 10 or 15 on an averag: to the
officcrs.  These things, arc happaning. I
I say all these things, he will dispute
it.  But I have a consci®nce and I hope
he has also one.

SHRI S.R. DAMANI : I would liks
to ask him onz or two qucstioas. Are
the railway employces not the highest
paid in governm:6nt und:rtakings ? s
there not surplus staff ? Then I would
ask him whether the revenue has increas-
ed due to hig taxation,
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SHRI NAMBIAR ¢ He is wrong.
The railway employees are not the
highest paid. They stand on the sams
footing as the other Central Government
cmployees. The C:ntral Government
employees were once highly paid, but
now the industries like textile, jute,
engineering and others are paying more
than what thc railways pay to thcir
employees. (Interruptions) I am sp:ak-
ing of Class IIl and Class IV employees
I am not speaking of Class I and Class
II. My hon. friend must understand
the changing world. The railway
employecs and the other Central Govern-
ment employces were the highest paid
once, but today they are in the last
rung. That is why they arc asking for
better conditions and wagss...

MR. DEPUTY-SPEAKER : The
Hon. Member's time is over.  He should
conclude now.

SHRI NAMBIAR : What he said

was wrong.

MR. DEPUTY-SPEAKER : 1 know,
you arc making a uscful contribution.
But the time is over. You should
conclude.

SHRI NAMBIAR ; Unless the
conditions of railway labour improve,
there will be no possibility of wilful
co-opzration. He was asking about
surplus staff on the railways.

I say ; plcase go through the rcport
of the Wanchoo Committee the first
part of which was pubiished recently,
Shri Wanchoo has stated that the
fireman, drivers and other running staff
arc worked more than fourtcen hours
a day and that it should be reduced to
12 working hours. Mr. Parimal Ghosh
and I had a big fight for onc month in
D:lhi, he sitting in Rail Bhavan and 1
staying in Windsor Place.

DR. RAM SUBHAG SINGH : What
was the outcome ?

SHRI NAMBIAR : Working hours
had becn reduced to 14 hours, according
to Wanchoo Committee, it must be reduc-
ed further to 12 hours. There is shortage
of station masters, assistant station
masters, and many others and unless
and until some additional hands are
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provided, the railway safety is in jeopardy.
This is what the Wanchoo Committee
has said. Therefore, everything is not
very rosy in the railways.

Lastly, I must refer to the Hon.
Minister’s attitude towards those who
took part in the S:ptember 1968 strike.
He has come from the P & T Dcpart-
ment to the railways., Both the railway
and the P & T had sent out of service
about 10,000 cmployces. In the P& T
where he was till now, I have been
asking him that hc should take back
those persons; I now plead with him on
behalf of the railway staff who had been
sent away. My submission to him is :
please start with a clean slate, with
mutual understanding: plcase take them
back. They went on a  day’s strike which
was legal and constitutional. You
suddenly made it illegal. Do not
try to victimisc and when therc is
victimisation, it will not be possible to
run a system like the railways in the
country. The question of recognition
may be considered on the basis of an
agrecd formula and the derccognised
unions must be recognised.  The rela-
tions with labour should be improved.
The railway employces will work very
hard but thcy must be given their due
share. There must be mutual co-opera-
tion.. To sum up, I request a
rcappraisal of the whole working of the
railways with regard to its financial
soundness and its viability and full
utilization of its assets, good labour
management  relations. Let there  be
change in these matters also along  with
a change in the ministers and let us hope
that somcthing better would come up in
the future.

MR. DEPUTY SPCAKER ;  Shri
Antony Reddy.

=t e oT8 ATAT © IUTEAE WEY-
&7, 737 | Togf agY &
MR. DEPUTY-SPEAKER : Now

there is quorum,

SHRI P, ANTONY REDDY (Ananta-
pur) ; Sir, I congratulatc the new
Railway Minister on presenting a  surplus
budget without increasing the fares and
freights.  Hc deserves congratulations
all the more because at a time when
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DA was increased and a portion of it
was merged with basic pay, besides a lot
of natural calamities like floods causing
dislocation of railway traffic, the presen-

tation of surplus budget really augurs
well,

If the Railway Accidents Committee's
report is quite correct, in the lastfew
years, there has been a slight decrease
in the number of accidents. That is a
good omen that hereafter when Dr. Ram
Subhag Singh has taken over the port-
folio, railway journeys would be safer
and more comfortable also.

This surplus in the budget can be
increased very much if certain measures
arc taken. There is a lot of pilfcrage
of railway property at almost all the
junctions. It is estimated that Rs. 20
crorcs can be added to the railway
coffers if this can be prevented. We
know a large percentage of railwry
officials arc honest, cfficient and rcliable.
But a small percentage of them have
been the cause of pilfcrage, ticketless
travelling, thefts in goods traffic, etc.
If the spirit that railway property is
public property and that it is the
property of everyone can be infused into
them, I am sure railway incomec will
appreciably increasc.

In the company days, the trains used
to run faster than they (o now. An
express train from Arkonam to Madras
— a distance of 43 miles—uscd to take
only 50 minutes in company days. Now
it takes 1 hour and 10 minutes, i.c. 20
minutes more.  An ordinary metre gauge
train stopping at all stations from
Guntakkal to Guntur uscd to take only 11
to 11§ hours those days. Now it takes 14
hours. I cannot understand why trains
run slower after thc Government  has
taken over. In Japan, we arc told the
average speed of important  tiains is 100
t0 120 mph. But in India, cven the
Rajdham Express will have an average
speed of only 55 to 60 mph. So, it is
high timc the new minister secs to it
that our trains run faster and on time,
without being late.  Ours is a country of
distances. From Delhi to Trivandrum,the
distance is 2000 miles and it will take 4
days to cover it if the trains run slowly.
Even the Sarangapani Committe appointed
to rccommend about electrification have
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suggested <that we must take to
dieselisation. In advanced countries,
they aré replacing steam by dicsel
traction. In Japan and some other
countries railwaylines are electrified.
In India, clectrification seems to be the
only solution for faster trains. It is very
unfortunate that faster the train the more
late it reaches the destination. Take,
for example, the Dakshin Express. I
have travelled by that train more
than a dozen times. It never reaches
Delhi in time. It reaches Mathura at
the correct tim: but in covering a dis-
tance of 60 miles betweoen Mathura to
Dethi it takes two or three hours. I
cannot sec the reason for it. At cvery
station it stops for ten to fifteen minutes.
After Faridabad it stops at all stations.
I have represented about this to the
Minister but nothing has been done.
I cannot understand why they are not
able to solve this simple problem of runn-
ing a train in time for sixty miles.

Just obscrve the railway map of India.
You will scc a hug: track of arca from
Vishakhapatnam to Sholapur and from
Hydcrabad to Ongole having oaly one
railway linc and that too a metre gauge
line. This area is being developed
by the Nagarjunasagar project.  Nearly
45 to 50 lakh acres of land  will
come under cultivation.  Alrcady 50
thousand acres are under cultivation,
Soon after the Srisailam project comes
up there will b innumerable larg:-scale
industrics going to be developed in  this
arca.  Unfortunately, therc is not a
single linc to connect Hyderabad, the
capital city of Andhra Pradesh, with
Ongole a coastal railway station.  For
this the Andhra Pradesh Governm:nt
has recommended certain new  railway
lines to be investigated and implemented.
I do not know at what stage itis. Itis
very necessary that from Hy.Jderabad and
S:cunderabad a railway lin: shoull be
1nid at the earliest possible tim: connect-
ing Nagarjunsagar and Oagdle. If this
line is laid, Hyderabad will be about 120
miles nzarcr Midras and even D:lhi will
be 100 miles nearer to Madras.  There-
forc, there will be a good numbcr of
advantagss reaching the capital city of
India much quicker than otherwise.
Therefore, 1 strongly appeal to the
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Minister of Railways to see whether this
line can be done at the shortest possible
time.

There is a railway Jine existing for the
last 30 1o 40 years bctween Bellary and
Rayadrug. It moves so fast that even
an cld man can run along the line and
catch it. It takes about four hcurs to
run a distance of 30 miles. So many
times this matter has been rcpresented to
the Southern Railway. Somchow or
other they are always adamant and they
do not do anything to improve this linc.
By cxtending this line by another 40
miles you will reach Chitraldrug, a ter-
minus station on the Southcrn Railway.
If this linc is extended Bellary will have
the advantage of recaching some of the
industrial towns like Devangiri and others.
This line should bc done as ecarly as
possible.

Shri Parthasarathy, our Deputy Chief,
as a member of the Rayalaseema Deve-
lopment Board has been agitating for the
last ten years for a railway line. It has
been represented to the Southern Railway
that a line from Bangalore connccting
Rayachotti-Cuddappah-Nellore-Ongole is
absolutely necessary. This arca has very
much developed recently due to the
extension of the Cuddappah-Kurnool
Canal. Necarly five lakh acres of land
has becn brought under cultivation. They
grow a lot of turmeric. This product
cannot be casily transported to any
important port like Madras. Therefore,
a new railway linc is absolutely nccessary
there.

The South-Central Railway has been
divided into two zones. Guntakal
Division is in the Central Railway but
it is put under the Southern Railway
while South-Central Railway exists on -
the castern side as well as thc western
side of Guntakal Division. The Hon.
Minister should see the possibility of
bringing Guntakal Division also under
South-Central Railway.

I am very happy to mention that the
Railways are running a number of schocls
for children of their employecs. Unfor-
tunately, these schools are run like other
zifla-parishad or municipal schools. No-
body takes any pains to raise the standards
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of there schools, Once in a way, a
divisional inspzctor visits the school and
gives some report, but the railway autho-
rities never bother to look into these
inspection reports. The result is that
the railway schocls now are in a very
bad condition. Evcen though they have
got cnough resources, the standards in
these schools are poor because of the
lack of interest and control by the railway
administration over these schools. There-
forc, the establishments require to be
standardised and the overall supervision
improved.

Coming to railway catering, many
Hon. Mcembers have spoken a lot about
it. If you compare dcepartmental cater-
ing with private catering, departmental
catering is shown in a very poor light.
Private restaurants give tetter food and
efficient service and still muke profits,
Unfortunately, the railway administration
has not been able to raise the standard
of food that is served by the railway
canteens, 1 may state for the information
of the Hon. Minister that in Guntakkal
there are two non-vegetarian canteens,
one departmental and another private,
The private caterer is able to make a lot
of moncy because he gives better fooid
and courteous scrvice 3 he is always
available to listen to the complaints of
the passengers.  Regarding the depart-
mental canteen, the less said the better,

Wt PR W HYATT T
wgEa, & 9T A gEEAr =ATEAr g,
wogfa 78 &1

MR. DEPUTY-SPEAKER : The Hon.
Member may resume his seat.  The bell
is being rung...... Now there is quorum.
He may continue his speech.  Let him
conclude.

SHRI P. ANTONY REDDY : The
private caterers are always able to give
better service than departmental caterers.
Therefore, I would suggest that wherever
departmental catering is not running at
a profit, it is better to close it, or hand
it over to private caterers, so that the

passengers can expect better food and
service,
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In the end, I would only request the
Hon. Railway Minister to see that the
efficiency and standards of railway
schools are improved to a great extent
so that thcy can compete with the best
privately-managed schocls in the matter
of standards and results. I am sure
that under the guidance of Dr. Ram
Subhag Singh the Railway will run more
efficiently and profitably in the future.

SHRI TENNETI VISWANATHAM
(Visakhapatnam) : Mr. Deputy-Speaker,
Sir, many thanks for calling me. First
1 would begin with a wclcome to the
Railway Minister to this ncw portfolio.
It is an old love, I am told; anyway, he
has taken to it again.

Now I first bcgin by saying : do not
be vindictive to yours own (mployccs.
The very first thing that I have got to
say with some cxperience in life is that
they should not be vindictive to thdir
own cmployees. I am referting to those
employees who have been sent out of
service on the 19th Scptumber stiike.
Much argument is not necded,..we have
already argued that  peint...... and the
government must make up its mind and
ccase to be vindictive,

Then 1 would ask the government that
they should again re-recognise the asso-
ciations and unions whese recognition
thcy have withdrawn  as a matter of
punishment.  There are other methods of
punishment.  To causc break of service
to rcmove the sole machinery of contact
between the cmployees and the govern-
ment arc not the best metheds.  These
mcthods will lend them enly in further
trouble. As the Hon. Minister knows,
the country is alrcady in a very bad state
of tctmper.  Even the slightest thing will
caused great trouble. Thercforc whatcver-
has been done since Scptember 19, 1
would ask the Railway Minister to
begin his ncw portfolio by crcating a
climate of goodwill.

1 would like them to refer to the
decentralisation of, what is called, the
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Central Electrification Organisation. The
employees meet Shri Poonacha a number
of times. I think, they have also met
the present Minister. Apart fiom the
general economics, whether this dccent-
ralisation is going (0 add to thce economy
of the railway administration or whether
enough money had already been wasted
in making too many frequent changes in
policy, what is absolutely necessary is that
on account of re-organisation these service
p:ople should not be affected adverscly in
any way. Their service conditions, their
previous service, their emoluments and
scniority ctc. should all be protected. |
was told that the Minister was sympathetic
when the servicemen interviewed him.
I want him to continue to translate that
sympathy into action for, I am (old, thc
new decentralisation scheme is coming
into cffect very toon.

About thc Railway Board, 1t has be-
com: a regular feature to attack the Rail-
way Board and ask that the Railway
Board should be abolished. The mo:c the
Opposition asks that the Railway Board
should be abolished, the more strength
it is getting.

SHRI RANDHIR SINGH (Rohtak) :
That is very truc.

SHRI TENNETI VISWANATHAM :
Everybody is for abolition and, there-
fore, it is growing in strength, I am
sure, the Government will give a sccond
thought to the Railway Board. It has
combined in itsclf the secretarial function,

the expert function, the technical  func-
tion, the administrative function and
whatever functions are there. Govern-

ment have really no cource of indepen-
dent examination of the proposals made
or put forward by the Railway Board.
There is an absolute necessity for the
secretriat 10 be scparated fiom the techni-
cal body which is the Railway Board.
Therefore, I would ask the Minister to
consider it from a fresh angle.

Yesterday we got an invitation that we

should visit, what is called, the Rajdhani
Express.

SHRI RANDHIR SINGH : You
missed a marvellous thing.

SHRI TENNETI VISWANATHAM : 1
am going to miss this and I want everye
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body to miss this Rajdhani Express.
Come and sce the coadition of the rail-
ways on our sife. What is this show-
picce for? Whom do you want to dcccive?
Do thcy want to deceive themsclves or
the Minister? Please come to the linc from
Calcutta to Waltair and from Waltair to
Madras and sec the conditions in which
we travel, and again from Vijayawada to
Hyderabad to sce the overcrowding; see
the absolutely ill-equipped number of
trains; sec the unrcpaired trains, without
water, without lights. Even in, what
arc called, the mail trains and the express
trains, what are the arrangements?  What
are the amenities which you are giving?
Partically nil over what we had years ago
except that there is more overcrowding.

Now the trains have been lengthened,
1 agree. Now the trains are so long that
p-ople sometimes have to get down where
there is no platform.  Platform facilitics
are not always given because platform
facilitics comc long after the train is
lengthened, a ycar, two years and three
years after and meanwhile there is such
a great lot of difficulty. Even on  the
northern India lines, somcwhere between
Lucknow and Dclhi, I remember some two
or three moaths ago when I was travelling,
a first class compartment stood outside the
platform and there was a huge row between
the passenger and the railway department
official.  The passenger was an old man
and he was not able to get down.  Why
should the Railways not have this much
of imagination, that the trains should not
stop where there is no platform?  Itis a
very simple rule. Unless arrangements are
made, do not make trains stop wherever
you like.

The condition of our railways and the
overcrowding on our side in the mail
trains, and what are called, the express
trains running between Calcutta and
Madras and again between Vijayawada and
Hydcrabad is somecthing annoying which
you cannot belicve unless you see it.
Hundreds of passengers are always sitting
on the platform unable to get any acco-
mmodation. They arc made to fec) that
they are beggars before the railway admi-
nistration.

The railway administration, in spite
of Courtesy Weeks and all these things,
have not developed an atmosphere in
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which the passcngers fcel that they are
the p:rsons who arc cnabling the Depart-
ment to run. Even now, the middle-
class pzople, the poor people, are made
to belicve that they are beggars waiting
for som:z crumbs or favours to be
thrown by the railway administration.
The train comes whenever it likes and,
if there is space, some passcngers may
bc able to get into it. That is the
condition on our side. Therefore, 1
would like the hon. Minister, while the
Railway Board may pay attention to the
Rajdhani Express, at least coming from
the pzople to look into the condition of
railways so that there is no over-crowd-
ing and sec that the p:ople get quid pro
quo. It is not like a Government
Dcpartment.  The railway is a com-
mercial organisation. It is entircly
maintained by the passengers and the
goods traffic. Thercfore, the amenitics
which you give must have some relation
to the money paid by them. There is
no usc saying there is no money. If
there is no money you stop your
wastage.

Look at the kind of cement pillars
which are put at so many railway
stations. They should really stand, if
specifications are observed, for 80 to 100
years, But they do not stand for cven
3 to 4 ycars. Look at the ccment slabs
which are paved on the platforms.  They
come out in less than 1 or 2 years. The
wastage in railway administration is
much more than in any other Depart-
ment. 1 do not know about military
organisation because it is closed to us.
But so far as I know, the railway adminis-
tration’s wastage in public expenditure
is something stupendous.

Therc is also any amount of dclay.
The administration do not carc for the
convenicnce of the public.  Whatever
representation is made, the answer that
we get is that it is not administratively
possible, I want 10 know whether the
administration exists for the people or
the people have to exist for thc admini-
stration. Their present approach must
go. It may be true that in some cases
it is not always possible to make adjust-
ments according to thc convenience of
the pcople. But the approach itself
must be changed. If therc is a right
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approach, T think, they can certainly
mke scveral arrangements, For example,
Vizag is an important place. Then,
Hyd:rabad is the capital of the State.
What are the me:ans of communication
betw:en these two ?  The -pcople have
bz:en representing for years and ycars to
speed up the trains to see that the trains
com: in time. They never come in
tim:. The hon. Mcmber, Mr. Antony
Reddy, ways saying that the trains do
not com: in time. It is a very rarec thing
to sce the trains that come in time.
In fact, the timings given in the time-
tables are thc times given as a warn-
ing that thc trains will not comc before
that hour. This is the kind of position
in our country.

These are very small things. But
som: little  tim:-table, adjustments,
coancctions, water supply, lights, ameni-
tizs arc rcally the things with which the
passeng:rs com: into coatact or conflict.
Even il you spend Rs. 700 crores or
Rs. 800 cro-es; if amenitics arc given,
p:rhaps, the pcople will not be over
critical.  You may say there are Time-
tabl: committees, there are  amenities
committees, there are catering committees,
there are any number of committees, but
these committees are oaly adding to the
troubl :s following Parkinson's law.

Th: Minister might say, why don’t
you g> to the Railway Tim:-table Com-
mittec ?  The Southern Express leaving
from New D:lhi reaches Vijayawada
just at the tim: when the Mail train
from Mdras lcaves for Calcutta.  This
disables ncarly 300 to 400 passengers
from taking that Mail train. As the
Southern Express comes, the Mail train
lecaves. These small things should be
attend:d to by the Railway Board.
There are hundreds of these small things.
B:cause these small things are not attend-
cd to, on the floor of this Housc which
is intend:d to consider only high policies,
these muatters are often brought to the
notice of the Minister.

Then, in order to increase the con-
venience of the passengers, generally
more stations are asked for and more
stations arc given. But what has
happened in  Visakhapatnam ?  There
were two stations, Waltair and Visakha-
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patnam. But the Visakhapatnam Sta‘ion
has been ‘abolished.  Visakhapatnam is
growing;  Visakhapatnam, som: y:ars
ago when there wcre two Statioas, had
a population of 60,000, but now the
population is 2,80,000 or about three
lakhs. But what has happened ? Have
they increased the stations? No. Oa
the other hand, they have abolished one
station. They compel the poor people,
the lower incom: group and the middle
income group, to walk two miles or pay
very hcavy rates to rickshaws or scooters.
The station that was closed is within
walking reach for about 50,000 or
60,000 persons. But that has been
abolished. Why ? They say ‘cconomy’.
What is ‘cconomy’ for ? Is it to add to
the convenience of the people or is it to
add to thc inconvcnience of the poople ?
Economy plus conveniznce of the people
must be the motto and not economy at
the cost of convenience.

As I submitted, 1 want the railway
administration to give us a new approach.
All that is wanted is that. Then, we
shall not bother the Railway Minister
with all these things.

Then, there are also service matters.
There is an old rule, mad: in the time
of the British burcaucracy, that the
Members of Parliament should not draw
the attention of the Ministers to individual
cases of service matters because they have
a machinery. If the machinery is- func-
tioaing, then the Minister can be sure
that no Member of Parliament will
bother him with servicc matters.  But
the Machinery does not function; their
officers do not function ; thcy do not
look into the complaint, and if the
complaint is repecated once again or
if the petition is sent on a second
occasion, then the officer concerned gets
a note saying that if he repeated his
complaint, disciplinary action would be
taken against him. These are the con-
ditions in which scrvice peoplec are
suffering. Thercfore, my submission
is that each railway zoae should have
an inbuilt machinery to secttle the
gri:vances, and that should be presided
over by a judicial officer, and whenever
an officer has got a grievance in regard
to service matters, promotion or pros-
pects or whatever it is, he can straight-
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way go to the Tribunal and the Tribunal
could look intc the matter and give
its decision, and that decision should
be gencrally followed by the railway
authorities. Then the officer will not
have a complaint that his case has not
been heard or that somebody is trying to
suppress him ; the top administration
also will not be bothered with so
many service matters. There must be
an inbuilt machinery in cvery department;
I rccommend this for every department
of the Government. In Life Insurance
there was a Study Group and I was a
member of that; we made a  similar
reccommendation; 1 do not know what
the Government are going to do with
that.  Unless there is an  inbuilt machi-
nery to look into the grievances as and
when they arise, how do you hope to
solve these matters 2 In fact, halfl the
time is wasted by the administration
looking only into the service matters,
promotion, recruitment and so on. The
Railway Minister will do well to con-
sider this proposal. If hc wants, 1 can
put this 1n writing and can also give him
details of the scheme for the inbuiit
machincry to solve the matters between
the administration and the cmployees.
This is not, in any way, to superscde the
trade union rights. The tradc union
matters arc different from these ; these
are service matters for which Govern-
ment  should provide some kind of
machinery.

st ®wo Ate famrt  (3fw)

JUTEALT REIZT, gAY 95A ¥ [ wAY
"ERY Ft weqaIe A Wvgar g fw
I 4T I I FIA U TH WS
&7 T w7 §F AL gfg 76 v g
TH A ¥ AW IAAT Y FTE gAIG
gar & | @i A1 ag w1 fr g
Wy fefgz &t g1 7@ & fau
fema 7 agat &) swr | Sfew
Fa agr ) fr efwfaz &Y g 9z
FEi mifez femmmar ¢ afeF SN
RN AN @A) waay
fou & w4t wgicT &1 AR W §
YT IR ot a9z ¥ fFar § gEw
e F & ot wEv AT 0
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"X g & woft w@aw Fv eqw
WY IEE N oamensi 1 oaww A
WA ST § 1 ST W A a@ga
fAt ¥ ag min & f& 3aq, o &
US. UH. ¥ T &1 €22 &, a@r
wey faar sy, TER fam ¥ ETY
fedt & waer w1 7} § SfwT ww aw
qg w1 S g ¥ wEET gEd
9¥ 3 ¥Ay § w2z fafaezr v, g9
SR g & gy e fev ¥
..... J(=mEum)......

it e o1 LA 93T 7 F4H
agr &

MR. DEPUTY SPEAKER: The Bell
is rung...now there is quorum.

st o Ao faa¥: ¥ weR
qEIZT ¥ AT fAyaT gz ¢ fF Y. o=,
Uq. IMFEH FT AT €Eq & U A1 ITHY
gfaw F=raa §, ad) 2za $¥ gfaw
FEWT IFA F TFTH F1 A AG |

Frigm fAagw ag 2 & =
WL W I § I H A3 Ag)
& afz 37 7 w9z FzA E @
TN FT qGT T FW g1 AFAT 2 |
T &Y AN A IFA FTHA N g §
AT T FT IFAR N AT 1 AT
& qrg ST AT FH IS AET & a3
s W 3T A Ag faw gm@r .
afeq A o0 § fraga & f& @t
wgt 9T @ 1 arfafafedr @ @ik
W FY AR EY AT I HITHIH 2
w1fge arfF S IrEuEt FT TF |

WX s #1 faar gfaud
& et & 9 9T gF FE v @
3 wwafar Faftn & W w0
¥ #1 o & fou O @ w @ g
tagoaia adf 1 & f¥m F=aw
wRar § fF 97 #r oifee @ ek
SR G8T @< fRqr 9w 0 9, T,
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aEré ate Fafor wfe ¥ @fer &
NIT A gfaaw R oggar @ oo
qHAY & 3T F1 5@ grAT AR |
16.59 hrs.

[SHRI THIRUMALA RAO in the Chair]

UF 1T FF 1T F A g feomr
TEACE | FfTw F gF F o e
FqaTE T § 9T 1 A A Y@ AW
&rr & fF nw azdz & st gt &

3t a5 Fafor w1 g0 & & mmsar
g WI3¥Z 37 qT U ¥ w9 qeAE
N g qrd@T gAHr FA oA E
f6r gmr 7 4df s f5 WY
#efor § 51q fr 3799 o13e 9T AFT WY
fazar 2, sa & s A B A1 =
AL F7AT9TATE 3T F A@AYE FAS
| 9%qT FT A FH gr @ 27 &
FAFAT § 37 1 917 g1 wrfgn
Fzfonr  qar &M 2 7 37 F Frewy
F Ol ST FT TH FT ATHEAT F¥
agrar afgm | @z & grew F
@z fasma g & f& amr sser
agl fawar, afaq w=say 7 &1 alw
T e 2 e 97 W97 a9 a3
18 a1 AT et faarae ar &4
TAIARZ AT FFT AT AT A IEAR
9 ag WA AL gav | zafen &
wAf AgeT #1 e fewmr =@ g
fe @ # Tavane g wifed o &
FRIt FY =g @ A w1 gwe
AT ¥ o9 F A qEIE & oI
FY aY @A N HZT [G F qfaw
fas ot @ afT 92 o F RAww
F1 Fefar aig a1 gfaw T fasd
2 mafed 3w & W gawmw
grar Jfgd |
17 hrs.

o e g} &R, faed i e
ﬁ'a’ gIT TN qres al I IOt
feid wafwe 72 @ ¢ T 94 39
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fewfer #Y & WwT & gear ¥ fam,
§g Tane ¥ T far &1 9w
FAA 9T FTHR @F gar &, & g
f& 37 fawifdl & st 93 oF
YT qifsaTRE F TEA A1 Frigw
foas @7 w1 sdfea @ a% sz
[T FY gTAT Y FF |

WA | T qET N o qfeww AT
a1 ATEIT FFLIE W W@ F QA
FAN E, J¥ IqT FAIg § AT WA
7 & 3T fawaw g3 2 fF, afses
FFTTH Y AT srzFe FAFTT H O,
foaat 3a€Y Fafat § sasr oo gfe-
sTEFRd gy grar 1 gafse 7w faaa
g fe Q91 @t F o @A w1 qEW
A F FFIT § IAR QU I S
%, T ¥ gw ffad § W@ 9%,
IR qAfras aifz fas o, @
qIF JA HERT FT SqTA HFIF ATIT |

ag qE? fegee fhgr mr g fs
fagrz 7 vx ¥ afses afqq Fdraa
grar wifzgy | z9@r w73 & %
fagrz ws fager gam wwa & T wo-
T § 41 gEA qg 7 g0 F FTFL A
JE0TEAr F | Agi IAF AT G
Jara agY grar & faawr Freor gw oA
1 A &1 zafen 3o faam g e
v 3@y afsws afgg s fagre g
Y g =rfagd

e 9 & gy § % gar wa@r
TATE 1 vF NS 9T qEf g7 7
g W mar g1, AT FIWRAYR

&t Tt fag 0 80 gqidz feam
afqw & fot qrg afsss qfaq saaa
& afa

&t ®o Ao faawt - YR A1 AT
a3 g ARy & fF Ae A A
FAFHIGT EIFT ATHICAIST q% I
qfgr | WUR A 9= FH T §,
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@ FT WY T FF , AIHT W F9 ¢
AT T W WY FT FAIEAT W
AT F T97 F T N F @
3t SEAE { AP FATHILT HT
faat feqr 9@ @ AW qF Ig FEA
afaq T gwar &, AT 37 A FY A
s AN FT faar 9@ at w A
g1 ¥ foy rgF g

o NS qgT fadl ¥ 99 @ oE
TeF F ITT q0GT F AQE IS A7
ag zz wan, fqawr 45 @rs § 17 AT
IYFT FAFE S MIEIT F 97 A
Ffi g @ dmAes 7 I faw &
T ABT A A WTIA YA GFAT &
AT afg faarar a1 Mragz & fror &
s A grer & gfer & FTHY ghaur
il

=t gERATT wYA - AT A
Za, q57 7 norgfa aEY &
MR. CHAIRMAN : The bell is being

rung ...Now, thcre is quorum. Hon.
Mcmber may continue.

st ®o ATo faardt : s uw AT
-797 el ¥ FoFAT AT 97 | AT
UF YT MEY I% @Y 1 qEAr
BT 1% -mam ML Al A 4,
N 3 FT TAYTHT ATET JTA IAY
A e SEm vs Q-IF MY gIAr
AFT Fwwdr aF G fFEy FTE
gfaur agi § vgAaTSt w1 g qrgey |
zafer & =gm g & e
9T EIFT FHFAT &1 & T |

JT F qUA §7T F VY T §Y
It FY AT fRaTar qgar g
agi wgr AR § Agt N 2w &
IT% w1 2 fagr smw fawd afsos
&t gfaar & S T #@wT § T
Y Q@ FIAT AR A1 9T 43 ag wW
T g% | agi Agi sofaefady aay adt
2 agi N 7 ! § Ag el
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1 Mg @ W ey smFEA d
gfaar g

# agar g fF oamegr 7 @
VA F AT oF AT ¥ fRAr 9@
afvar # o afer w=w g afFr agr
aifadi F s F fag #1% wg A8
T | IO T § AT T FTH 7Y
foorar & 1 zafad & sgar g fF @t
TF [T gNE F1 Gaeq &I A7
ST FT gY ATEAT A FIFIT FT A7Y
Y agar S A Y glaur g

Fareted § FTHY AT & @R ATEy
& & wreetg @XFTT F @A A F
T AT ATIA T7T g WiA1T FIEHTT
fazdt &1 & FT T Q Fr6r ghaar A
JEA | TH TSR T N @q
TR ENT 1 9E 9T QF aF 74T ¥ 39
far uF W] 1A awg ¥ FFT
ForteT aF 3 & ST

fufagmar, wgr are st 7 & fFan
ar, @ asf FFfrmar wgH
g UF gree &1 ¥a+9 F7 fagr qa
fafaezr =t & =gd F oaig A
fawmr € T FE AT AT AT R
fag &1 T g &, fr mfagrdy &
FEA W EIA § ag oig A § oA
FH g afFT F9g7 F 9@ gre }
fegr rar &, qv wie} ST A wgi FW
foar agt gree gl faw @r @, = &
Fe1 wan & gree faa s

T H TF q@ Fg FL A ATAT
WY §HTG FIQAT E | GT AR F
TR # gR gz Fgw & fF ag femrs
@I FQ A fr WA AR
FEw F fear qm ) F mag
7Y 1 gu W sAT A€ WA APRT
y fragw s&m f& awa § gorfas
W NE FT A gfeeqor § ag g
Tifgd WX 39§ Fy ofadq smAw
qifed | ¥ e P ag WM wEew
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F FTCH Grear g1 A1 G G F9-
FIA E ST Al FY a5 fFoema g fF
I faanr qfesr @, geiaA &,
qofrges &, g &, T@ ag WY
faadft < & a1 99 & g F
SI9gIX 8, W1 UF AT qAQTL T AT
# 99 g0 Sifgyr ag A& gar &1
=g NI & 7 AT &1 @ femmr
HTEAT E | TAH @d are &7 gfeem
qEAT AT(ET | g8 qHY &1 qHIAT &,
graTfaga &1 o aFTT § o SHmET
FT THIAT & | 979912 |

st aiee e aga (Fatem)
gumfa wgEa, & ste ww gan fag
FT A fF ager Y 3 A v o €
7 o7 {67 gegia @ AAWT &
FIGWTT TEETAT & 39 & fau & 7 F7
z® yga7 77 gifew afwama wwar
g1 ST F W FA g ¥ faaw F7
fadtswe stTarer & fRatwasx o
HIR & AT 3 )

# zro 71w guw fag 1 W feanan
T g f& 97 9 g W AT ¥
@ o wifrsges gt f& e
AT fols F gr A Agr HAT H AR A
qed qaEq ¥ a3 HAY ST F1 FreT AT
facdls ¥ &7 H & 77 ¥ A7 FE TG
FAAT ¥ IT FT AT @ fFar 4t
3egix agi & feafq six ofefeafaat
FY T FT AT HHG ¥ AT UF AT
agi & frarfaal # s« s @ @
3Iq &1 IgiM andq fFar T Sw
g & EE fvar) s Ao
f& #rer 91T fadts &) 7% |3 1w
FY grATT F1 A1 7 39 71 fAmio
fegr s 1 geE Ay affeafamt
A @y gu W TE ;K S
gAY w aF swfa g @Y sEwt
@A gU I @ @ A A
N @ fF @ oAl WY o oW
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fantw frar s v e fw
Ifs @ Qlwor SRR 9w g
q sy ¥ #1 ot zafam sw &
T ANGIY d7 F A A
AT ZY T Falg AT | I g
s & f& 37 & grer 3z Sy g w
T Y9z I F aFAm wdES #
s fafsaa w7 ¥ saffataa g

9T & [T a9 F IR AT T
feaR @ =SwEE g1 W@ W@
qATHT & qAC qT FIT grAr & ar
ITIT FY JATH FHEGTSAT GT gF AN
framr s g FagargfFragn
@ 1 7 & qgy @9 6 fergeam
NI FIHFTT ¥ g A [AAT 394 Zg
§ e § a1 o XA w1 faw@e gaw
gomFr s st Afaaar 87 &9
AT HAAAT F AR UF TATIAF X
FY @ AT UF IT 3T & AT
ag 3¢ &7 78 & f& @i T A%
SR #Y g9 Har HT | IR AIHT
AT ST AIFER TH T FY FAAT KV
ar s & fam & T ad gEr
sAT FTIL M & | Faawarg fa
AEA F ZT UF FTF FT AT AT
AT w1 43 IL I & f& FFar b
ar g1 |

o 97 § 9z fag am 97 & 97
HATAG FT €47 ATHRIGT FAT ATZAT
gag gt & f5 97 i fedy W3
FY W AT AAIE FY T FNT & W
F fret T & graey | fq I
Y yurfy ar fawra Y F91 At @
a sr: g% ag S faaar & f5 ag
ygaavy § wgar wEmR g1 &
agwar g f& gw HAg ¥ agEmmw
S fF T W & FAT AT W
faatfas QIFT agi T A § q|W I
a7 gt 9 sfafifuca FQ §,
JAdr ¥ A &1 gzt 97 sfa-
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fafaea w7ar amgy & o 9@ o ag
39T famar § fF g sguan @ srqar
FATINZ & T g9 N F1 IT ¥ wH
AE qgadt § | T s g feoew
@|osy F QU A QT TAdeAar &
FEamE § Agf @ W & g
Fmar ¢ & afysfoal &1 s fasf-
et fale e g S & s
g4 gl 7Y WPRg &1 A F I 2
fear qmar &

qfF gmR wre Tw gaw fag :a-
Fatst & wfafafy § swar & wfafafu
g a7 gu ot waar ¥ wfafafy & wv¢
¥ o 93T ¥ Iy § zafan wannfas
atT & sFan & wfq smo #r sredr @
ANT & 3T H gg e M fF ag
T FAET UF AFEL IT F AGY
qAT AT 1 gETY WA &Y
gfeaior AT F v F faw@e w1
ANT FAFgEr AT arfegn, Swar &
faa &% g 39 IR i 3¢ fAdac Ay
Tgar Irfgw | ag ¥t gvWE g 9w
g W G ) ENFT FT 6 gArQY
S AT &, AN A AT § 98 Aar
Ffmgalraa & aw & g Ig
ez F7AT Azl g f& gg sAma-
arfa® AT JgTan g, a8 99K I8 F
ey ¥ qras qg g | A9 &
T IO FT U & wHER ¢ fF
g FALT A F) Jar FT |

Jrer AET WA AJTET A § )
armae, fagar st wforge & ¥
faeare fwar strar =ifgo | 39X FATAY
#1 ag 7@ fF 73 W% qAy F

agy wfas wwar &d FTT 9T R
st ag smEETASE § ag HF g
¥ RE wEA uwAfaw g oar
FauEETRE & fae T amae 9%
TAA HATHY F) GEAT 99 & AR H
g & ¥ wfgn afw T W@
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[+ s =1e dET)
ag g wifen fF gw oY gar &Y
tfe & Jaar & fgqa =y efee &,
mavar &) gfast &Y gfee ¥ s
Wi o1 faware ¥ zafo ¥4
AT & fF e wy Swge gy ¥
rgar =fem |

T 0% & A7 F qrreT ufrar
¥ Trme oges ¥ FfzArs @y & 3
srgfaur &1 qIAAT F7AT aFAT E | IR
BT UF gAY faw & @ ar ag
gFar zafao & g5 qglky &1 oW
T tfear & 37 Azl & fagae 7
AT &A1 FEAT g FIF A ang o
TR & IWH gH graww A gfer § afy
¥ fafaa gar arfzr v ag #gY Famr
Ffgr f& 1 qza gammrAfas @
ot yAssfaes & garn eferar
S FY GIAT q FAGT AT FAT AT
arfgm | zafaw & 7 79 a@ 9T WK
faor & fF gurdd (AT #v efewo
FF FaNg 2 T #9 srerawe
gg 7 EIFT TAQT KT FAT 7w A
graw &1 gt Jifgm ) gAra s
FTE NG ST 3T ALY g1 qFAT |

T gy # fawme w @y ogo &
e & 7§ guegrei wy 9=t
FIAT ATRATE | GA%A & fogrr &
e fgegeara § ggT 981 Sy
afsa e, wgroemst F IAW A agr
&, faeae, #1¢ anfg W N fz ¥
Y gf & faw g q orq a9 H
o g /Ty 4§ W ¥
ATAY ¥ ¥ 78 o fage @ g
agi 9X a3 Wamw &1 agi 700
e vt qrfEeqE & @A fas @
Fgt oF a7 snfeardy TovEr & foAn
sfasia A X o) T F WA aw
A R &1 el as 37 At &
AT qEedY giaqe gaw w8 gf
Tl w@ o W oEthe ¥ @9 @
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TTERTT AT qEF g AT ST Y AW
s & faad T &1 fazqre aga F9
AT &1 TSI, AETOSTSHT F FAW A
Fgi 3 =1 sgrar fagre Agy S
gFr 1 & AW Weww &1 =AW
TTEATT FY §F AT A7 A femwar
STEAT § 1

YT H  FAFT HAIAR TF
feraaanT 7 gu anfrat A #
UF A GOEA FT T | Fg ATEA
99 W@ & afFT 3w A1 vF e
NAAT NT AT FT ¥ fAgwrAr TAT
I F N7 F A AN AT F
eI AFAT AT ATZATE 1 IT X
3 qfeorrg qrad oA 2 qET ¥
F3T I F fernaaar gm gn aE
WF A0EA fawrAT 72 w7 Fafan
st iifs sifagt &1 afgg digeas 2,
qiaAT AY Feorat &1 gfag Ageqa
T AT qrsa w2t fF gwmiy @
N J5T F 77 F I 97 E IT A
TH 12 & FIT AT q0fg0 91 FfFa
&z &1 faqg 2 fa gar YA afas foai
q IF ATA q7 FTZAA AT, AALNT
T 7| F7 10-10, 15-15 s¥718-18 7=
FEET TTIEY E | TH FTIA AN
q3F J 9 y1fs § AT q@77 FIA &
ANT At a7 & @F IR AT
HFRIMEIT AAT 987 F74 § | zaiem
¥ g ? fe erww qads, aadw
AT 17 | FEfAT q@ w9 95 9
e fasy @ 7 a@ qT faAe F &
ATNF, I90F 9.3 F0f30 | /TR
I TAA § TFAA g1 qHAT | I
Fzi 1 afvore @ @ @ ¥ fd e
IAY I F 935 J a9 Hife § T
qa 3 | IfF 39 Y 19a cnfan
g€ safam dar &Y wr &

Tt % § yaTwrg aigarsr anfx
FT ag AT rfeam’ TomT @ Wi fr
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60-60 33 70-70 Hrr IF FE ITH
afe &Y gfaar gaw 78) & R A
F 39 AT A e FAT A0fgw o

# 4 wgrag @1 ey @ fAels-
TE FIT ATZH F 7% H fgeAr S
g 17 =mgar g f& oy €Y 3zi @gaw
FI TT AYT FIH A7EF 7317 |
qq 1948 & 99 ¥are *Y frgrem @Y
qq IH F I FT A g FEI AT |
AT AT 7 AT X TFE) oY, ATAIT
W agf 9% qivarg § qg=rar Tav 4v
Ffw arg ¥ 37 F1 w19 cafrg grrar
M7 9g ATTT qAAT §% T AGT | I
T3T FT F FET I FH AW AR
#Fero A gwwr fag agt R ¥
YT SEA I F AT giATa W
FT TAAA FY FAHIT foRar gqr
TH g7 § 9vaqT afvgeEr F Fer
fawrt v fa=rs &Y gfaud go=ew
g nf § ot fanfus zfee & Saaw
TAAr &g w1 & T gEEE &Y
gfawr ot &gt & &1 zAw ad
gfefeafaat a1 2w gm 210 TI0 AT
fag 3 q F1Far £ TFTT fFAT 91
FfFa 99 65 % wzx 7@ I9T foan
f& ag Az wFUAEAS § AT S9
qT 3N FTH T3 FT 7 &1

#am & g ag N uF qae
IzAr =Arzar g fx 99 vF yEgE W
wA XL algur AT @ A1 FAT a@
Ifam €Y # A7 Fa7 9 wrazgw  AEY
¢ f& =3 afuwrfeat a1 dmr Q=
arfen vF gAFT Az FH9 & fd @@
I NGUr F# IS § q17 w7 gAF
afgFrfegt FY 0% =9 aw@ § TWd
g1 ¥ faue &7 #Y sgq gy 0
g1 & afawfat &1 sl A
fas @At F7 g Af¥w agd
sraem wgAi wgar § f5 afuwmifeai o
gt d7ar ¥ wfa IR aranfam
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37§ ARFAT A1fn f TEaar wif &
9gS FT ANFAE T AT 3T ITR
@A 3fqd g &1 99w # faww
FT F AT J IS FT IATRNTA
¥qe gu 9 wfafafaat &1 & a8 &
Ffgwrfeat 1 W g # JAAT ®
FgF &1 WEAT § ArEar @R farar
arfgm T qEgER =TT FIT Fifgn
g W 39 Y 9% § e gw @t
3 & | 917 72 v fow aeT gt TRy
¢ @ S+ 9g Faow & fr 9 dmfew
aNT qaar & fgg M g @ FW T
arEx B WA | FAar & fgqw wv ag
Iy gmA  gafqft @ 1 AfEA
g 0¥ g8 & R g aea A
a9ag A ¥ a9 Ag ama 1 aform @y
gor f& @\ arzq aw &1 @wg @aw F
arg 1 TFeAar &7 foaET sn SAar
F1 fasar wfgg Soar @€ aF sfy-
Fifral 1 FaT ¥ SWi #N fAE
agt smar &1 g g8 & fF w) awe
A FT AEar 0T A v @
AR A A At agaw faear arfgd
ag gak APt w1, qa-wfafafagr «
AT gardy a1 A faew g
wiod a8 sza & a9 A ¥ a3
g afgwfeEl ok aToaw gee
a1 3% Fifaai ¥ FgAr Agar g w
¥ IIR TEAT A AT AT Y AT |-
g § A% JAr & faal ®) qafefc
gER, adY ag TEAIET & g9 J9AIAT
a1 qfer® g3z FgoT F FfuFIQ g

# o AT a1 FY TIE ATIHT £qTT
yrFfgd 7T WA E | frag¥ am
T FT T AFF 97 AT A
aqr fagrz & S TR@TAr 4Y IAF wEA
N smazgEar A} &, Afew qoai &
T fa & FEwr g FT A Ay
ofY st o1w oft agf a3 gu §, 97
s qar yar s T ¥ wA7 9T A
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[»t s @ dg)
foey & a1 Ifem g & M A
faaw & 0 &1 foawr g@9@ & aav
AF  IWM qEg TeEeAw FHoIH
AT WAFT FF &, AT Iq@ TAH
¥ St =T agEmr afgm oar 9w
F1 -3, 33-3F AT TH-UF AN A
7 qf= F FTOU W W@ AT EY
arEt #1 g9 ¥ AEaar &1 qfvew
w2y G F famr 9mo @9y
qx 7EY ag= TFT | T wfawriar
ag way ) foiardl & ff S A
IHTT TEY EY q@ qg FILAT FrATIAT
T gAY A "Ehwarst & e
¥rfaaet ardl § 9 IAR WX @O 7
Y g Sar w faeer wifer 9w A
faam T ITA FT | A TG I HASA
agi &, g Fmar & fF sar gary
mifes & 1 ol A ) A AT qg=a
arfed ¥ 93 A8 @A FF, AT gH
weq srearE £ g faram § fF sto
Tragan fag & a & feafa # gz
g

& gg ard G wEwgER & AR
# ofY g e g1 feegeama ® w9
o 0y @ 9gf (9T F1 fAeqre qu
T g g wWem wRw ¥, AT R
Fe W &, WETUE €, dal A% %
I o 2, i W w1 faware ad
i gmzm nrAam A EfFE AR
T g ATH A& 4T &, HfHT Jawr
ag & fF b7 agt A g WX
qay 937 UK IR | gW AW
¥O4 @< & FH T AN glAug
sarar &, X & faeard ot FT 1 T
% fay wa 7 & @Y (@ waea &
AT T FT AT A A A F AT
FEIAT § ITF gFFLN ;T A
@ fagmet @ @ gaw s ¥
g feawedt & 1
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A IFY HAY ¥ qr owmer A
agraT § Tad ford § gAY qryETe A
aqm g f& s W adt agm,
afw gfaand sitx Y agdY =nfad
o gt Ao & arbri @) aga
THAE IET g3 ¢ T IR W
axfeat &Y qeg XA & ST g=ar
Az d fgmgsmAdi #1 ww
ATY TAITAY UFATH F LA, FARAT
HET, TEEE AT feeAT FoIHA FAT-
T, SfFT Fawar, awd @ mEm
A fergeam & wfafafe e 78 &,
Y AT FY qTF Y IG 1 AT A F
¥RT X TEE WX HIIIE HA &
IFIT F FFAT & | q@gTag T 3
q3-q3 A1 A1 qFEN AT A
& agi wial & 407 wafaat aY ag=wr
FI IGATT AT FH & | IAFY WY Y
¥ qfam & o mifeait 2 7o A Y
arfer #aifs fergeata Faw ai
F9aT 8, WA A A& |

g A I F gaw ¥ vw I
T | & Sy ¥ fooet g@ A Wy
ATTA FY AW 7 FIAT GAT g FgAT
st g 5 fasty & saage &% -
7 g g faeey Az STy 8, 9y
JwEa SERECS ¥ fzramanT o+ g*%'
THFE FTF AA T 2| T ygwar-
qTZ ¥ WITETE FAAT ER g faeed aF
T o1z I 2, AF Trag g
T @A sEAIER ¥ fermaay,
ITAYT 3’1’$‘( faitemg st &N gg
it faeft aF 9 @ T qAa a2y
qeT ATH 1 aFar &, afeT g% 97
e T sfwwifeat 1 wgawT g
fadrr 1 & sfasfeat & ag faagw
FEMT fF ¥ 3@ I F JwAT |FFAW
& FT 1

& A WY AN WERT @
T g AR o F g 5 oI
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JoET A fadle ¥ W aw W
AL FT FILT T a9 g IR T
FA T gaF AT FTFE A
REicul

IT AR & A9 ¥ [|A T9E FT
ARG FL@T § |

5 70 o @ (W) . ganfa
"gew, % qgw fv d gy ag, &
sT0 T gun fag &1, S 3T wAAG
# arow a1 T, afweaa FETE L gR
Ffy AT § fF 91 9wg 98, 9=
g XA HAT Y, A AT qIT SHF qTAA
ZaA @Y A, ITH qE A IFT
qg EATY THATHE FT L FIA |

qay ggx & ag FEAT =Wvgar g fE
fogy @1 6 wd 1 WA A A
qg ATE, SR INE § @ F JoA-
FEe AT I & AT % FhEFe
UF HET dF ag Aqd ATSA a7 TE)
AT AR AT FIT JREE geT |
WY A w7 ¥ w93 FAT wwql
FT TH AT | GG H qry Ad g,
ardt T At F A AT § oA aw
afeat & v afeni § awg 7T oy
Tgar &, ag <9 afzat § ar, fasgrar,
qui, sifeasr F@<, A, &,
T, FGFT AT IHATMT | AT TG
ITE, 39 ANT F FE Q7 AT @ FT
S @A #F a7 IR O g8 oY
T TIF QAT & 9T W 914 g
aq Afzar g7 ¥ afeww #Y 0N7 qgd
g AT MTAF ATAFT 7 F §aAg
Ia7 & ferr Y q7F & | 99 qg A%
¥1e aa Afeat zaAr @@ 7E fF IaET
QY e A arav | \r AT °r
UF qET AT AYE ¢ AR IER
v ™Y FE AL oaw aw aar
far v & 1 agi o WY & A fAwew
FY a7 ¥ W # qefeai 7 AN fazer
ftagaq qg 7% AN FT TG w7

(H. A. M. Dis.)
Tf | o faew ¥ ag o fgw @ Sw
T Y QAT ¥ gEA w41 %
7z o Afgai & IaF A o qAr
fas@T #t og § s faew aw
F3q2F FT T FY, TE J q@v T8¢
¢ f& F7 arz o sy | v T A
fear 7o Ot 5@ GHT WA A A
ag ars , ag gRAT & fa¥ @A At
grafFr g o v, AT gw
T § ool aF 39 fFar &g m@n
g o= qzg & agr mfear Tt oY,
IAT qTg § I WY & | g wwfEqr
Fq Fdr § 7 avad § A ey o
oY qrg HTA { 9gW, ITH ¥ gL OF FT
AT KT TF 927 Aear HT fzar wam,
AT feeeft & awad afey aret
wrfeai § ag ANt 3 uw gIw T X
qadt § Faifs agt avgH <t I
FIAT ATET 97T I8 g FT A8 94
MR. CHAIRMAN: Let th¢ Hon, Mem-
ber continuc  tomorrow. We  shall, now
take up Half-an-hour discussion,

17.30 hrs.

HALF AN HOUR DISCUSSION
EXPORT OF PEPPER

SHRI E. K. NAYANAR (Palghat) :
While replying to unstarred question
No. 209 on 18 Fcbruary 1969 the Hon.
Minister saidl  that  the Export Pro-
motion Council in Ernakulam would
d» ecverything to export pepper  and
that the Council's Forcign Officer at
Brusscls will do a good deal to do
so. This is not the real problem. Either
the Minister is ignorant about pcpper
export or  the officers arc hiding the
facts...(Interruptions.) Pcepper is a com-
m:recial crop and carns much necded
forcign exchange to the tunc of Rs. 12
crores a year.  The total annual produc-
tion of p:pp:r in India is 23,000 tonnes
a year. This mecans that Kerala produ-
ces a lion's sharc of p pper in the whole
country, about 93 p:r cent, and it carns
Rs. 11 crores a ycar as forcign exchange,
Such an industry which carns valuable
foreign cxchang: is facing a serious crisis,
If the Czntral Government did not take



